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23

Form Mo. INC-26
[Fursuant to rule 30 the Companies
{incorparation| Rules, 2014]

Advertisemant b be published in the

newspapar for change of registerad office of
the company from one state to anather
Before The Central Government
{Regional Director, South East Region)
In tha maitar of Seclion 13(4) aof ihe
Companies Aok 2093 read with Rule 30 of
the Companies (Incorporation) Rues, 2014
AND

In the matter of DUTCHWERK INDIA PRIVATE
LIMITED Faving ‘itz regisiered office al No

DISA INDIA LIMITED

Regd. Office: Warld Trad- Cantar Il'-'TLl fith Flocr, Unif Mo, S-804
Brigade Gatewa

Malleswaram

Tal: #3180 3

S. E. RAILWAY - TENDER

Far cn hehalf of the Prasident of India, the
gr, Divisional Enginesr, South Eastern
Fallway, Garden Reach, Kolkata-FO0043
inwites E-lender (oF 1he Jolowing warks
bedora 15.00 hes on the date mantioned
against items and will be opensd a1 15.30
hrs.; Sl Moo Tender No.; Description of
Works; Tender Walue; & Earnest Money
respactively @ (1) T-PUB-GRC-2026-423
Dt. 25.02.2026; Strepgthening &
improverment of buiiding no & 18 & 20
alomg with other miscellaneaus work
under ADEN/Settliement/GRC, South

NDRlF,A_N MANAPPURAM HOME FINANCE LIMITED

FORMERLY MANAPPURAM HOME FINANCE BT LTD
CIM : LeE923KLZ010PLEDAN TR
Unit 30%-315, 3ad Flooe, A wirg), Kanakia Wall Street, Andheri-Kurle Road, Ardheri East,
Mumbsi - 200093 Contact Mo 022-68104000/ 022 6211000,
POSSESSION NOTICE {For Immovabie Property)
Whezeas, the dnthersiored boing thesuthorsed officer of Manappuram Home Finance Ltd {“MARDES) under the
Seeyrilization and Feconstnection of Finsncial Asses and Enforcamend ol Securily Inbaast *[ActL 2007 (54 o
2002} and in wercise of powers condarred under section B3(13) read with rule @ of the secunty interest
(Enforcement) Rules 2002 ssusd & Demand Motice calling upon the bormswers and co-tormowars bo rapay the
amound mentionedin the nobice and Intamst thereon within b0 days from the date of raceipt of the said rotice. The
bormwar faving failed tarapay the amount, noticeis heralny gven tathe bormesr and tha publicin ganaral that the
urifersigned has taken Acbesl possessionof tha property described herein below inexsrcisa ot powers conferredion
himyFer under saction 13(4) of the saxd *[Act] read withnde? of the esid rules. The borower in particulsr and the
public mgeneratis heeehy cautioned not tedeal with the property and any desings with the property will be subjact
tothechameof the ManappuremHome Financs Ltd as mentioned balow for each of the respective properties

"IMPORTANT

Whilst care is taken prior to acceptance of
advertising copy, it is not possible to verify its
contants. The Indian Express (P) Limited cannot
be held responsible for such contents, nor for any
loss or damage incurred as a result of
transactions with companies, associations or

NOTICE

NOTICE is hereby given that the Certificates) for the under mentioned Equity Sharas of
tha Carmpany with face value of Rs.10/- each, have bean reported lostimisplaced and
holder{s) purchaser(s) of the said Equity Shares have applied to the Company to issue
duplicata Share Certificate(s). Any person having objection 1o the issue of duplicate
share certificates n respact of the said shares should communicate 1o the Company o
Registrars with necessary proof within 15 days from the dale of this Notice, fading which

the Company will proceed fo consider the appéications for issue of duplicate share individuals adversmg n its newspapers or I‘i Hanrﬂnmuf%m Er:.;aunpmm"um"ﬁ'%ﬁnlummmd b, Natoa st & D m Eastern Railway, Garden Reach; T ﬁ?ﬁ' 15t G-IDEEZ i hiﬁwgegﬂégg%
cerfificates in favour of the Sharehoider’ Buyers! Legal Heirs and thereafter any | | Pyblications. We therefore recommend that vociusl ionBranch __oen cragind standing Amount pessastisn 4,90,56,873.06: 1 3.95.30000; (2| Lo PRNGaRim Hameihe. o

objection’s in this matier will not be entertained . 1 |Diwya Ll & Lokesha G} [E Property Mo-161200505800420307, Property| 12-04-2025 | 20-02- ! : ~Patitioner

: L : NVAPOOEIDZ3279 &  |noid)/Z total 70,32 Sq Meter, Situated an Vilage [ 2026 T-PUB-GRC-2026-424 DL 23.02.2026; | |\oica 15 haraby given fo the General Public

FOLID HEI.|EEF'.T NDE.| DIST MOS, |5H.|!._HE:5|H||1ME OF THE SHAREHOLDER I’eaders make necessary IﬂQUII’IeS before Sendlng HEHI-!L{IEIEIEII]E'EIEEW ?:;!Inrng:lli. Eran'ﬁpPaT]nnytna h'las-.;m Honrali| Ra. 292404/ Construction of new Auditorium (G= 1) atf kst the company proposes lo make
. . . imoge I, UHANGEIR, F.0 LIVENGANE, LBvangh i Morth Colany. Garden Reach Complex, | | anolicat ; |

KOODBGS| 2918  [900601-900700( 100 |KARIM RAJABALI GAJIYANI Karnitaka, Pin-S77217 i application 1o the Central Government undee

any monies or entermg Into any agreements with 7 |Hatannar Hageajpgs, F'u;-;:uar‘:y Bearing P TR R TR under the jurisdiction of ADEN/|lsaction 13 of the Companies Act, 2013

AR i i i Annappa A K & 2E00720073 property Mo, 2EES, total 4677 3q. B 024 Settlement/Garden Reach, South Eastern | |seeking confirmation of slteration of the

Place: Bangalore ForDISA gﬁﬁg:‘ﬁg advertlsers or OtherWISe aCtmg on - an m:gm:]mw MEAre, ?:I-Iﬁl_llﬁ':l ialﬂrﬂl_ﬂﬂ;il_!}::: r:gﬁﬂsl: E-;ra:g Re 471475 Rallway: ¥ 9,23.14,004.09; ¥ 6,11,600.00: | | Memorandwen of Association’ of the Company

5 ' H F-l-ll:'l.il g IR RUE, il i g I =l
. 26" F Coit Sacreta advertisement in any manner whatsoever. Shimegs Baedimallur, Davanagare, Karmatakkas, Pin; 577217 Cost of Tender Documents : 30,00 (for} | 1N Iei""_s of the special reschubon passed al
Date: 26 February, 2026 pany ry i ing +||the Exira ordinary general mesting held on
| |3 [Banitha B M & Property no 90/4, E Proparty No- 15120050370] 17-07-2024 | 20-02- Si. No. 1 & 2} Date of opening : 8 NI O "

Magarsia | DRSS, Heraganahati Village, Hiregongers Gramsa ) 2024 24/03/2026 (for SI. No. 1) & 18/03/2026 | |[25th February 2026 and to enable the

PURBLIC NOTICE NHLOOSI007S60) | Panchayas, Taluk- Honnall, Dist-Davangera Honnall | Hs. 456242)- (for SI. Mo, 2); Completion period of the | |S0mpany o changs its Registered Office

Shimoga P Honnals, Shimoga, Karnataka, Pin: BIr217 from "GState of Karmataka™ to "State of

ﬂlﬂfﬂf Home Finance | Eﬂigmlﬁgﬁti*la:‘ﬂi&mﬁ ICICT Bank Towers, Bandra-Kurla Complex, Bondra (East),

Corporate Office: 1ICICI HFC Tower, |B Mogar, Andheri Kurla RBoad, Andhen East, Mumbai- 400055
Branch Address: 2nd Floor, Sopta Swara Complex, Mext to Palace Honda Show Room, Mear Fire Brigode,

work : 12 {Twalve) Months{for SLNo. 13 &
18 (Eight=en) Manths (far 51, Mo, 2). Any
change in fender schaduwla, comgendum

Date : 27,02, 7026 | Place : SHIMOGA Si/- Authesised Dfficer, Marsppuran Hore Fenance Lid Tamll Madu®,
Any. person whose misrest 15 hkely o be

affected by the proposed change of the

Kantharaj Urs Rood, Soroswathipuram, Mysore- 570009 amendment, if any ahall be available on : . . :
Branch Address: 15t Fleor, Office Mo, 361/2-361/2-1232, Jayochandra Building, PB Gowda Compound, 4th HIHACHAL FHADESH IHFMSTHUETURE DEUELGFMEHT BUAHD the E-tender portal only and same ;gﬁﬁdmzmﬁz'{'ﬂmﬁr?mﬁ; ;EL‘:E
Cross Park Extension, Durgigudi, 5h|mn!;|u- 77201 L {GﬁVErﬂﬂ'\EHt ﬂf Hlmnﬂﬁhiﬂl Prﬂdfﬁh} R R T s % ﬁ|i|-,,;"in.l,-,35=,_.:f fellrhod st m%t.é,
The following borrower/s have defaulted in the repayment of principal ond interest of the loans facility . - - —ry— - - Interested Tenderers may visit website | |na dafvared or send by rooistersd post of
obtained by them from [CICI Home Finance Company Limited ("ICICIHFC™) and the loons hove been classified : e |18 L Pk : Wik, irape.gov.in for full Dataits/ . £ Y Pl Sﬁﬁ .
as Mon-Performing Assets {NPA). A notice was issued to them under Section 13 (2) of Securitisation and Re- m mm i WE OF mem .lgmﬂ HOUSE IN mw i e i F & e T hesiher cojechons supported by an athdavil
construction of Financial Assets and Enforcement of Security Interest Act-2002 on their lost kKnown The Himachal Pradesh Infrastructure Development Board (HPIDB) on behalf of Dharamshala Smart E*'33”F'-"3=‘-_'L F'B_U H_fa an ol tha lenders| fsisfing the nalure pf hisifer mteres-*.l amnd
addresses, however it wos not served and hence they ore hereby notified by way of this public notice. G s Foor P X RPFP “Sor Tran p . ‘S i g b and submit their bids aniine. In no case | lgrounds of opposition 1o the Regional
Ma. Co-Bormmower| Guarantor! of Secured Asset! Sent/ Outsta- | Dote operator for Uperalion, Management antenance of Foatball mound fub House In accepied; N. B.: Prospective Bidders may | | 3d Floor; Corporate Bhavan, Bandlaguda,
(Loan :;:iufdﬁgumbm Asset to be Enforced nding as cn Dharamshala on PPP Mode. reqular visil www.ireps.gov.in (o] |Nagole, Tatiannatam Viage, Hayal Nagar
- - ,.Elralﬂ,ﬂiﬂzﬂtzﬂ The RFP Document shall be available from 25th-Feb-2026 at hitps:./fhptenders.gov.in Bidders are paricipate in afl tenders. Help Desk cont. | |Mardal, Ranga Reddy Districd, Hyderabag-
: hﬂ;‘;:ﬁ‘{%‘;_&r’r’:::r?ﬁ ;l‘n"p";“r:fgg 3:d:§T§;Erfﬁh;1r Y s IE":E; e F‘:'Eﬂb'_ requested to submit their proposals online as per the prescribed formats on or before 24th-March- | | no 033.2450.5783 (PR-1239) | | 00068, Telangania within fourteen days of the
Nogendra (Co-Borrower), Raja | Site No.13, Pid No.151900703400620037,  |16.46.238.71/- 2026 2026 by 5:00 PM. A pre-bid meeting shall be organized for the same on 09th-March-2026 at 11:00 take of P”ﬂl‘_'fﬂ“““ of this. notice wilh a copy
Building 11th Cross Karanji out Formed In Sy No.72/5, Khadripura Groma AM through online and physical mode at the office of HPIDB, Shimia. Online link shall be provided on o the Applicant Company al ds registersd
Katte, Kolar Kalar Kalar- ".."ll?f age, Kundargjanahalli Village Panchayat the e-procurement portal ﬁﬁ%ﬂg&f’;& Efﬁﬁﬁﬂﬂ'ﬁ;[ﬂﬂ;ﬂ tﬂ|ﬂ?h';1'q e
563101, Komataka, Kolor Taluk- 563123, Karnatoko Bounded By- jani i . 0 st Cross, Bim 2nd Slape in,
LHMYS00001513152 Morth By: Site No. 12, South By: Site No. 14, Eost Ihe last “t' Ll Uhm'“'" l uul - EIﬂEII}E "'H E'F _ Micro Layout Bangalore Kamataks 560076
By: 15 Feet Rood, West By: 15 Feet Road. FOR FURTHER INFORMATION, PLEASE CONTACT: Eoennt on behall i ihe Anpiicar
2. Wenugopal A N (Borrowerl, Pid No.44-533-763, Old Property No.143/865, 18-02-2026 | 08- Chief General Manager For DUTCHWERK INDIA PRIVATE LIMITED
Chidanandh A N (Co-Borrower), | New Sas No.1169, Nagasamudra Nola Outer Rs. Feb- Himachal Pradesh Infrastructure Development Board Sd-
Mo 29/10/41, Babu Redddy Areda, Behind Puttoboramma Manjapa Marmials 67 49981/ | 2026 N Hi Buildi Ci lar Road. Himland Director
Bullding Ist Floor, 11th Main | Holl, Channarayopattng, Hassan- 573116, aw Himrus Bullding, Lircular Road, Rimian .
Reod, Sathish Reddy Layout Kornataka Bounded By- North By: Ct Nagrgj Shimla-171001, Himachal Pradesh, India Date: 27-02-2026  Mohamed Hashique
4th Cross, Hongasandra House, South By: Municipal Road, East By Phone No.: +91 177-2626606. 2627312 Place: Bangalora DIN: DBE44795
Eﬂg%ﬁggﬁniﬁzuaﬁﬂi;ﬂ e énEkEF?E himmTﬂPmF?@' vé?:ﬂ S Email: hpi;:‘lb-hp@nic in; wel:;ﬁitE‘htlps'thidh hp.gov.in/
EVard) Fl:ll:lEI"l':." amairing B DRy B LAy § Sy gl e s ihl bl . =l il EE FFW!'EEEU Hﬂgiunal Dfﬁﬂﬂ. Bangaium Euuth '

The steps ore being taken for substituted service of notice. The above borrower's andfor their guorantors jos
applicable} are advised to moke the payments of outstonding within period of 60 days from the dote of
publication of this notice else further steps will be token as per the provisions of Securitization ond Re-

4th Floor, 41/2, M G Read, Trinity Circle,

il 3 asieT
Bengaluru - 560001

Bank of Baroda

PUBLIC NOTICE

;c;r:;tr;fgzr; 1:; in:ﬂ:;;ué Assets and Enforcement of Security Interest Act, 2002, Rl i i @ 1cIcl Home Finance f,ﬁﬂnﬁjg{_ﬂf‘t%f{;ggi ICICI Bank Towers, Bondro-Kurla Complex, Bondra (Eost), FOR THE KIND ATTENTION OF MOST VALUED CUSTOMERS
\Place: Kolar, Hassan ICICI Home Finance Company Limited /| Corporate Office: ICICI HEC Tower, |B Nagar, Andheri Kurla Road, Andheri East, Mumbai- 400059 The Faliowing bank branch presently functioning at below mentioned address
Branch Address: Ground floor, Kokanna Building, lggalur villoge, opp ICICI Bank, Anekal Main Rd, Chandapura, will be shifted to new address and shall function at the said new address shortly.
Bongalore- 560099, Kaornotoka, Branch Address: Shop No. 1316/C, 2nd floor, 2th Cross, 9th Main, Opp To it shall cater all types of banking business from the said premises. Details as
.mn-u BAJ AJ FI NAN c E LI M ITE D Tirumalagiri Venkateshwora Temple, | P Nogar, 2nd Phase Above Central Bank, Bengoluru- SE0078 R T
e The following borrower's hove defaulted in the repayment of principal ond interest of the loans focility obtoined
Registered Office: Clo Baja) Auto Limited Complex, Mumbal - Pune Road, Akurdi, Pune -411035, by them fram ICICI Home Finance Company Limited {*ICICI HFC™) and the loans have been classified as Non- MAME OF THE PRESENT ADDRESS PROPOSED ADDRESS
Branch Office: Eajaj Finance Ltd, 15t Floor, Peshkar Complex, ISR Road, Opposite Indira Nagar, Hospet - 582201 P‘Erﬁ:rm;tr_'g ﬁ-ﬁi;!_'fﬁ WF"ﬂ A ﬂﬂti%‘EWﬂs iE-SUEEi t;JSthErr_‘ uIﬂﬂET Sﬂﬁﬂmgl (2) tﬁf_SFCHFILTISGIiGHdELﬂd Re- BANK/BRANCH
CONSTrucCtrom O HianCio Soets an IIEEI-!I!ZEFI'IEFI (8] EE[]ITL'" ntergst = o 2Ir oSt Knosen 0 resses,
POSSESSION NOTICE ITFHI" immovable P""Pﬂlﬂ however it was not served and hence they are hereby notified by woay of this public notice. Ea?k urBarF':lh_ _Eank ':_tf Baroda v
{As per Appendix IV read with rule 8(1) of the Security Interest Enforcement Rules, 2002) o Nome of the Borrewer Property Address Dote of Matice | HPA No. 274, 1st Floor, Whitefizid No: 48/2, “Ira Square”,
Wharaas, the undersagned being the Authorzed Officer of Bajaj Financa Limiled (BFL). under the provisicns of the Secuntizatian and Recanstnuction of Na. Tf;g:‘ﬁﬂitﬂﬁﬂ:ﬁmﬂf of Secured Asset/ Er'fdﬂl*-" D;;%ﬁ' Date Bank of Baroda Main road Vhilstield, Borewell Main Road
Firancials Assets and Enforcernent of Secueity Intenest Act.2002 and In ewencise of pawers confermed under Sec 13(12) read with Rule 3 of the Securty & Address Asset to be Enforced Beas of Mot Whitefiald Branch Bangalore-560066 Whitefield, Bangalore-560066
Interest (Enforcement) Rules, 2002 ssued demand nofice urder Seciion 13(2) of he Act by regstared past (Mofce”) calling upon the Bomowerstfo- Ty FTE WWHITiEhankofbaroda.bank in| VJWHITEbankofbaroda. bank.in
borrawars manfoned hersundar o rapay tha amound menlianed in the notca U5 1302 of the said Act within a periad of 80 days {ram tha date ol recespl ol the = Eﬁ?gﬂ;gt?guqéuiEgLﬁeﬂa 17 agﬁrnfyt?thﬁ'misgf Eﬁ{iﬁfﬂ‘n%?‘f& lﬁlll'll-g'?l'luumfflm s E&;DEE Dgugg Branch Head : 91763 74455 Branch Head : 91763 74455
'ﬁm giiimralh’ﬁ:nﬂ%"rsﬁmranbam named below heving failed to repay fhe seid amount, nalice is henaby given to fie BomowersMarigagors/Guaraniars Anugral 3th BraseLUdl Wdln [Mo.ssa 25, gbmp WAt W10 isliotsaidln. | PSSeT0RS el R
€ ¢ H]BGOrS/ s m ' SO RPN : e ' ik ' Rood Meor Relionce Fresh jno  [Village, Yeshwaonthpur Hobll, Bangalore North, , -
and publicingenaral thal thea un::lersigrﬂn hies faken E_-‘prnl:-:llfc, Possession of the propery describied herain below in exercise of powers confermed on mea under thi Nagogr IBnngnlan 5J,3u1|-, Elungulnre- EEUGEEqu Mo 18 555%55 Karnotako We also wish to inform all the locker holder ELrﬁ-l-t_lﬂ'IEr'.:'r of 'J':"r above mentioned
Sec13(4) of the sad Act read with Rule & of the Security nterest{Enforcement) Rules, 2002 é’"’ ngalore 560056 Karnataka, |Bounded By- North By: Site No.19, Sauth By: I:lranl.":h that utmost care will be taken while shifting the locker to the proposed
The homowers in perticular and public in general are hereby cautionad nod to deal with the said property end any dealing with this property wit be subjactia the LHBCPOOO01462522 Remaining Portion of Site Mo 17, Eost By: Site No premises, However, in order o minimize the risk and loss during the shifting if
c‘narga:t'U'EEpa}ajFiﬂan‘::a_Li'lnilE-:l.Furll'?a amount menlionad heremn balaw aloag will interest thareon & conlracled rate. .10 And 11, West By: Road. any customer with locker facility desire to take possession of the contents before
Tl'r&:u:ﬂ'ﬂ-'f-nl"sammhm|3|ﬂv|IEdhjpfﬁ'd5bﬁ1'ﬁ-ﬂfS'JbSﬂtﬂtﬂ1I,E-_II:ITSIZ';.',{EI!:l130[!2'1&.5.11‘:,||1 resnect of time avalable, o redeem the secined aszels, . |Hemalatha B S (Borrower), Site No.17 And Site Mo.18, Sth Cross, Ullaal Main | 18-02-2026 |08-02- shiffing and redeposit the same after shiffing of the |?¢E;5 o the pn:jpmgd
Loan Accourt No./Name of the Dascription of Secured Date of Notice Ws.13{2) and Wis.13 {2} Bhogya. (CO-Borrower), No 17 |Rood, Jyothi Nagar, Khothao No, 1245, Khotho 5l Rs. 2026 location, we request you o do so on or before shifting by contacling the
Borrawer(s| Mortgagor|s) Guarantos(s) immavable Property Motice Amount and Date of Possession| Anugroh Sth Cross Ullal Main [Mo.293 & 295. Bbmp Ward No. 129, Mollothahalli | 50.015.7/- concemed Branch Head
- : : . Rood Mear Belionce Fresh [na  (Village, Yeshwanthpur Hobli, Bangalore North, y |
591RLP363529096 All that piece and paroel of property situated within the 1TA12025 Jyothi Nagogr Bongalore South|Bongalore- 560056 Mo Ma 18 560056 Karnataka ne E';“:E:EI: :E,gm' e ‘nﬁﬁrlﬂme EausRd Do {05 A S ansug
Suresh Kori (Borrower) & limits of Grama Panchayath, No-10 Muddapura bearing | Rs.20,47,913 23- (Rupees Twenty Bangalore 5E00SE Karnataka . |Bounded By- Narth By: Site No.19, South By: you of ourbest senvices al all limes.
Lingappa Kori (Co-borrower) Ermerty HPD- 1ﬁﬂwﬂ;ﬂﬂgﬁ?m3- Gram F‘mﬂéayat Lakh Forty-Seven Thousand Ning LHECPO0001467246 F;gﬂjf';g";% ‘f”?;;gﬂtﬂﬂgf ggg;““ 17, East By: Site No Date: 26.02.2026 Sd/- Regional Head,
Both At - 268 Chowdesheri Gudi fregesler Property No.2'Ta3. Measurements: cast- | Hundred and Thirleen and Twenty- : butuiminlbo : Place: Bengaluru Bank of Baroda, Bangalore South
Hatlera 2nd Ward Muddapura No. jwest= 7.5248 Mt North-south= 1734312 Mis; Total | Three Paise Only) as on 14/11/2025 - |Amir Riaz {Borrower), All That Piece And Parcel of Southermn Portion of | 18-02-2026 |03-02- .
10Kampli Hospet Bellary-583132. | Area= 137 44 Sq.mis. Building Area= 137 44 Sq.mis Maohammed Sarfaraz Site No.17, Farmerly Bedring Mo 17, Khatha No. M, 2026
' 4 i : ; Possession Date (Guarontor), Mo 164 2nd Floor, [1050,77,1830,17, Old Khatha Mo. 1050, Property No, | 2.87.270/- KOTAK MAHINDRA BANK LIMITED
G IR Eizq_r*:{uﬂr anz'u:m Znd Cross ;*?. Bbmp 'u"'L.:;:rrd NETEHMFFT thllzi. chdmrlgu lI5, I{ﬁtﬂl{ et Office’: STBKE. 027 5 Block Band
. . aajl Krupa Layout unawar Layout, Thanisandra Village, Kr Puram egd. Office : . ock, Bandra
Date: 27.02.2026 Place: HOSPET 5d/- Authorized Officer, 'H-EI]-EI] Finance Limited Bangalore- 560077 Karmotoka,|Hobli, Bongolore East '|',|-:|l,.“-|:1 Main Road, Khathao Kurla Eﬂmplﬂk-. Bandra [E:|| Mumbai - 400 051
LHB|PDO001440697 ﬁ:l’i-;gg”éﬁ ;[f*li'l?ﬂ?ggn“{f?“?'ﬁgﬂg s Branch Office : Katak Mahindra Bank Lid, No. 22, Kotak House. M G Road, Bangatore - 560001,
PUBLIC NOTICE Karnataka Bounded By- Morth By: Remaining POSSESSION NOTICE (For immovable property)
ﬂlﬂfﬂfﬂnm& Finance | Hegisbtered:%ﬁicez ICIC] Bank Towers, BEandro-Kurla Complex, Bandra {Eqst), E‘Drh-:én DEEThE? %ﬂmE.ElEuuSth Ergfl: Fr‘ii;UtE Property, I-ﬂ-ﬁ per ﬂnFIIJEMiI IV read with Rule 8 (1) of the
Murnbai- 400051 ast By: Rood, West By: Site Mo, 48.
: : & : - T e Securily Interest (Enforcement) Rules, 2002)
Corporate Office: [CICI HFC Tower, JB Magar, Andheri Kurla Rood, Andhen East, Mumbai- 400059 4. M i i 1B-02-2026 07 : . : z
Bronch Address: CTS Mo. 3414, 1st floor, Anont Plozo , Somdevi Galli. Khade Boozar, Near Bogarves Circle, ﬂgﬂ;ﬂﬁéﬁgﬁk ?g;ﬂgtlﬁ!egﬁzﬁ%ﬁﬂigf SS;IT;'.EPE:‘::EEE*— Re D?ugg WHEREAS, The undersigred teing the Authorized Officer of KOTAK MAHINDRA BANK
o epidink s (Guarantor) NG 164 2nd Floor, |1050,77,1830,17, Old Khatha No.1050, Property No. 77, 59.250.6/- LIMITER, 2'5er hing ounos ty i s miasr i ¢+ Sanking Reguiaion Ack th G heing ke
The following borrower's have defaulted inthe repoyment of principol and interest of the loans facility obtained Riza Noor Mansion 2nd Cross |Bbmp Ward Mo, 1t Cross Road, Rachenahalli Registered Office at ZTBKC, C 27, G Block, Bandra Kurla Complex, Bandra (E), Mumnbal -
by them from ICICI Home Finonce Company Limited ("ICICI HFC") ond the loans hove been classified as Mon- Baaji Krupa Layout Bangalore- [Munawar Layout. Thanisandra Village, Kr Puram 400 051 and Branch Office at Kotak Mahendra Bank Lid, No. 22, Kotak House, M G Road,
Performing Assets (NPA). A notice was issued to them under Section 13 (2) of Securitisation ond Re- 560077 Karnataka, Hobli, Bangalore East Taluk, Main Road, Khatha Bangalore - 560001, under the Securitization and Reconstruction of Financal Assats and
construction of Financial Assets and Enforcement of Security Interest Act-2002 on their last known oddresses, LHEJPOD001449634 Mo, 1050/77/1830/17, Thanisandra Village, Enforcement of Security Inlarest Act, 2002 and in exerciss of powers corferred under Section 13
however it was not served ond hence they ore hereby notified by way of this public netice. Bangalore- 560077 Ma Mo 17560077 Karnataka (2} read with rule 3 0f the Security Interest (End ot B S eiod & eomBod Moboa- i
, Hame of the Borrower! Diate of Motice | MPA Bounded By- North By: Remaining Portion of The Sl d s : o ; i
Ef" e aWEn E;ﬂsﬁﬁeﬁiir::; Sormt! OMetos | Doas HHiadly S-ulut}Il'l By: F'rivuyte Prnperrf East By: Road, riepay the amount menboned in the natice within 60 days from the date of receipt of the said
o, [Lean 1:3%1.;:1: Mumbsr) Azaet 1o be Enforeed nding as on Waest By: Site No. 48. nofice, The Defails ofthe Paries along with Moroaged Property Possession taken by the Bank
BEL ; Date of Notice i3 geven below
e i - 5. |K Romesh (Borrower), Sujothar|All Thot Piece And Parcel of Flot Mo T-2, Third 18-02-2026 |08-02- -
" Borrower. ot Praveen Kaikar Meteuing 1395 S, Banpar Gal Pecsamwadi | . e | eb. R (Co-Borrower), Municipal  |Floor. Ms. 1335 Sa.ft. With Car Parking, Harsha Rs, | 2026 Date of Demand Notice
|{Co-Borrower), House No.45/1. |Na Na 590014 Karnataka Bounded By- North | 543700/ | 2026 New No 284 1 2nd Floor 3rd  |Residency Site No 56, Sy No 11, New Bomp Katha) 37.77.363/ Namye ot CusiomaciCaawans]f o Bomawansy  [ars 131d) aar-iai a9
' ’ Main Rocd lsro Layout W Mo 854/56 Gubbalalo Village Uttorahalli Hobli, and Guarantor(s)) along Loan Account Nos of SARFAESI Act.
iGanapat Galli, Peeranwadi By: Property of Balkrishna Shivaji Kotkaor, South . : - ;
5 ; [ : Kramn Nagar Bikashi Ebmp Ward Mo, 184, Bangalore South Taluk Al ith A R
Belgaum Belgoum 590014 By: Property of Narayan Uchgaonkar, Staircase orng w mount In Rs.
Kiarmataka Areq: Eost By Comimon Passace. Viest By Bangolore Bongalore- 560078 |Bangolore South Taluk- 520061 Kaormatoka
LHEGMO0001391851 Property of Brachant Chouguls, ¥ Karnatoka, Bounded By- Morth B By Rood, South By: Site Loan Account No. HF 37480145 [CRN 200216209) Demand Notice
3 = s T LHEJPOODO01397912 Mod?, East By: Site Mo 55, West By: Site Mo 57, 1, Mr. Tej Mariyappa, No. A 004 Ground Floor, Cadarwoods Date - 04-11-2025
« (Manioj Loxman Gaikwod CTS Mo 97B4/A/1/AL, PID Mo 34677 Northern Side | 1B-02- ‘| 0B- - : . N Agartmeanl, Cop Krslu Jayanth Collegs, K Narayanapura Man
(Barrower), Monisha Manoj Total Measuring 1650 Sqift. Having RCC Building, Rs. Feb- 6. |K Ramesh (Borrower), Sujatha |All That Piece And Parcel of Flat No T-2, Third 13-02- 2136|6802 e Bt - SE007T, Me. Tol Marivaona AN G LOCL| 0% 208 34284 40k
Guyukwud tcn BDFFDWEI"} Nﬂ SIII.IUT-I'_‘Iﬂ I‘:‘.t .s».hl'.lﬂjl Hugur EIE|QCI'U'I Eml ? 111_.93_.219!_ E_DEE H [CD--E-DerWET]. MUI‘I!LIFII‘_'IJ F|EI\'.:I-!I', MEIEEE Sqﬂ, W|th EDI' F"I:Irkll'll_:r. HI:IrEhEI HS- EGEE o | ¥ : | - yappa, AP !RUPEEE Two Crore
[55 15t Wain. 2nd Cross: Si_um i [Karmotaka BEounded By- r:iunh B 'bhnn PRt Mew Mo 284 1 2nd Floor 3rd  |Residency Site Mo 56, Sy Mo 11, New Bbmp Katha| 1.30,154/- Pubeky, Sy Mo, 362 3673, E.E._dadﬁu.z Maganalhapur Villaga, ST Lok IR
INager Belgaum Belgaum " | south By: Prop of P‘url{yr No.2, Edet By: Prop of thra Main Rood Isro Layout V No 954/56 Gubhalala Village Uttarahalli Hobli, fequm. Hata. Bangices. = 5010 e Tej Manyapea fie, :Th 1 #mwr
EIEI{I"_lm L ES000] Kormatain:  Iehantiatiit Week By: 3 Feet ki P?;suge Kramn Nager Bikashi Bbmp Ward No.184, Bangalore South Taluk Sriram Kishan, 252, Harhara Apariment, Rangarao Road, susand
LHEGMOO001533987 e T F'rnpﬂ't::.-' of Anusuya Sidrai Mane Bangalore Bongalore 560078 |Bangalore South Taluk, 560061 Karmatoka Shankarapuram, Bangalore 550004, (Borrower) Hundred Eighty
: ; ' Kamataka, Bounded By- Morth By: Road, South By: Site 2. Mrs. Savitha V Rao, No. A 004 Ground Floar, Opp Krishy Four and Paisa
2. |Manoj Laxman Gaikwad CTS Mo 9784/A/1/A1, PID Mo 34677 Morthern 13-&2&2925 : }??:: LHBJP0O0001398316 Mo.47, Eost By: Site Mo 55, West By: Site Na 57. Jayanth Coliage, Codarwoods Aparprent, K Narayanapura ::::’ g:“f&';g;
Borrower), Manisha Manoj Side Totol Measuring 1650 Sq.ft. having RCC S - : : ; 7 eplfri
4|:3.E, ﬂkwm". Co-Borrower JN.:_ Building - Situated ,:.,tgghw , ﬂn ar, EIEF' avi, B4, BR0/- 2026 The steps are being taken for substituted service of notice. The above borrower's ancior their guorantors (os Main Road Baﬂga}cre- Bo0TT A .
¥ ( ). kdin aji Mog dg ; W
56, 15t Main. 2nd Cross, Shivajl (590001 Karnataka Baunded By- North applicable] are advised to make the payments of outstanding within period of 60 days from the date of | || AlsoAl:Mrs. SavithaVRao, No. 7-A, Sand Croes, 4 Biock, | Date of Possession
Nagar Belgoum Belgoum bhangi Possage , South By: Prop of Pu::rrg,.r Nn 2 publication of this notice else further steps will be taken as per the provisions of Securitization ond Re- Rajaiinagar. Bangalore - 560010, {Co-Borrower! Guaranior) 23-02-2026
Belgoum 530001 Karnataka,  [East By: Prop of Hira Chandrakant, West By: 3 construction of Financial Assets and Enforce ment of Security Interest Act, 2002, i : : =l
LHBGMOO00 1534580 ' |Feet Common Passage Arnd Thereafter Property \ Date: February 27, 2026, Place: Bangalare Authorized Officer, ICICI Home Finance Company Limited / ﬂesmpgm ifilamimmﬁl:f f;;ﬂp;rw taken in to P?afissmn [Tﬂwrﬂpﬁgm v
of Anusuya Sidrai Mane . read with Rule e security Interest (Enforcement) Rules,
. W . . Schedule A Property - (Entire Property) - All that piece and parcel of residentialty
The steps are being taken for £I.I::h5L|tu ted service of notice. The above borrower/s andfor their guarantors (as converted lands bearing Survey Mo 3612, measuring 37 Guntas, survey No 36/3
applicable} are advised to moke the poyments of outstanding within period of 60 doys from the dote of it , e i i
publication of this notice else further steps will be taken as per the provisions of Securitization and Re- i 1E_.? %”"5?5' ?‘”F'EE"_NF”"U'E S A 1,‘5”-_'3':':"3 '9"'-'}"]3 E."'j 5""“’?? i
construction of Finoncial Assets and Enforcement of Security Interest Act, 2002, 36i4 measuring 1 Acre 3 Guntas, measuring Iotal 3 acre 19 guntas, all situated ot
Date: February 27, 2026 Authorized Officor Nananathapura Village, Beguru Hobh, Bangaiora South Taluk and bounded on ; East by :

\_Place: Belgaum

I Home Finance Compary Lim'rted_,)

Enrern utier |" g e

@‘Chﬂlﬂ 'CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED

ate Office : Chola Crest, C54 & 55, Super B-4, Thiru Vi Ka Industrial Estate, Guindy, Chennai- 600 032, T, N,
E (Sale Through e-bidding Only)

SALE NOTICE OF IMMOVABLE SECURED ASSETS ISSUED UNDER RULE 8(6) AND 9(1) OF THE SECURITY INTEREST (ENFORCEMENT) RULES 2002.
Notice is hereby given to the PUBLIC IN GENERAL and in particular to the Borrower(s) and Guarantor(s) indicated in COLUMN (A) that the below described immovable property(ies)
described in COLUMN (C) Mortgaged / Charged to the secured creditor the POSSESSION of which has been taken as described in COLUMN (D) by the Authorized Officer of Housing
CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED Secured Creditor, will be sold on “As is Where is", “As is what is” and “Whatever there is” as per details

: 9538447666 and Email :

Date :26.02.2026
Place : Hassan, Karnataka

For any assistance related to inspection of the property, or for obtaining the Bid document and for any other queries, please get in touch with 1. Bharathi S, Mobile Number
bharathisp@chola.murugappa.com, 2. Mr. Nagaraja M N, Mobile Number :
official of CHOLAMANDALAM INVESTMENT & FINANCE COMPANY LIMITED to the best of Knowledge and information of the Authorized Officer of CHOLAMANDALAM
INVESTMENT & FINANCE COMPANY LIMITED there are no encumbrances in respect of the above immovable properties / secured Assets.

FORM A

PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insalvency and Bankruplcy Board of India
(Voluntary Liguidation Process) Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
THYNKCUE BRANDS PRIVATE LIMITED

9379811678 & Email : nagarajamn@chola.murugappa.com.

Sd/-
AUTHORIZED OFFICER,
For CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED

epaper.financialexpress.com

BENGALURU

Land bearing Sursey Mo 35, remaining portion of Survey No 36/3 and [and bearing suray
Mo 4001, West by : Land bearing survey Mos 3871, 39 and 41, Morth by : Land besring
Survey No 40/1, South by : Remaining portion of Survey No 363 and
Doddanagamangala Village Border and Road,

Schedule 8 - (Description of Undivided Share) - 271813 Sq Ft of Undivided Shara in
the kand more fully mentioned and described indhe schedule & herein above.

Schedule C - (Description of Row House) :- A row house bearng No 4, in the
residential Complex known &8 " LGCL Puable” to be construcled on the schedule A
property and having a super bust up area of 2652 50 Flwilth exclusiva right to use 750 5q
Ftof Terrace Area and £30.80 3q Ft of Ganden area earmarked inthe skeich appended fo

mentioned below :- Notice is hereby given to Borrower / Mortgagor(s) / legal heir, legal representatives (Whether Known or unknown), executor(s), administrator(s), successor(s) & assign(s) the consfruction acreement and bounded on - East by : Road, West by : Boundary of the
of the respective Borrower(s) / Mortgagor(s) (Since deceased) as the case may be indicated in COLUMN (A) U/s. 8(6) of the Security Interest (Enforcement) Rules 2002. For detailed | Warie of Larporsie Pesson | Ve Sirands Frivate Linked Fll":':'aﬂ; MﬂﬂhngHW'H ouse5, South by - Row :1"' e NG by :
terms & conditions of the sale, please refer to the link provided in CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED secured Creditior's website i.e. https:/www. Date of incorporation of comorate | 27,/05/2022 ; : : :
cholamandalam.com & www.auctionfocus.in | PEfsan | The Borrowers having failed to repay the amount, notice is hereby given to the Bormowers
[A] [B] [C] [D] [E & F] [G] Aurthortie inder which Copossis Registrar o Comypenies - Hangalon and the public in g:ﬁa-:al that 1I'I|}|f}|IJndamigned- has takan pnsﬁsinn of tha property
Sr. Loan Account No./ Names Of Borrower(s)/  |0/S. Dues to be recovered Description of the Inmovable Property / Type of Reserve Price (In Rs.) Date of Auction | B ilﬁmrﬂﬁ?&m T IR IEaE tescribedherein balow in exercise ':.'[ powers conferred on h'm""!‘.'der Seclion 1.3 |:.=| ickte
No. Mortgager(s) / Gaurantor(s) (Secured Debts) Secured Asset Possession | Eamest Money Deposit (In Rs.) &Time : :':‘mmm ﬂf" ! . ;avd Aot !'Ead'c\'ﬂlm Rule 9 of the said rules on the date &z mentioned above in "Date of
- il P oszassion” Colum.
Loan A/c. No(s). : HLO5TMA000039628 All that piece and parcel of the R.C.C. Roofed Rs. 32.00.450/- P LTS T, © o L I N e e e : . o 2
1. Mr/Mrs. Kamashettypalya Shankarappa Residential Building consisting of Ground Floor (Ru;égs,'?gi’rtio{'wo 02-04-2026 : BTN BT, JECTRoR i P gy . The Borrowers mentioned herein above in particular and the public in general is hereby
Sudha Rs. 23,08,858/- [constructed in Site bearing Khatha No0.126/33,| w Lakh Four Hundred |from 02.00 P.M. and prineipal office (f ary) of ichzal Homes, Hage, Deratali, Bargmons, cautioned not to deal with the property and any deating with the property will be subject to
2. Mr/Mrs. Yatheesh S B (Rupees Twenty [E-Swathu No.151600200200420057, measuring| Z& Fifty Only) to 04.00 P.M. | oMmoOraEte person | Marmataha, India, SE0008 charge of KOTAK MAHINDRA BANK LIMITED, for an amount a5 mention in this nofice,
Add For Sr. No. 1 & 2 : No, Soppinahalli,| Three Lakh Eight [towards East to West 11.277 Meters and North to g g J(with automated L':Il.ll:I-nﬂ.I-l.'.l'l commencerment date Fith Fﬁ-.'.'n..ﬂf‘-' 2026 ;3||:||'|g with fubere interest &t contractuat rate and substiute interest. incidenial EXPENSES,
1 |Near Shaneshwara Temple, Soppinahalli] Thousand Eight |South 7.010 Meters i.e., 11.277’ X 7.010" Meters, o W extensions of corporate persan costs and charges etc, dus w.e f. the very next date of the status of outstanding amount
,Doddametikurke, Arasikere,Water Tank, Arsiekre,| ~ Hundred Fifty |Situated at near bus stop, Soppinahalli Grama,| @ ¢ |Rs.3,20,045/- (Rupees| of 5 minutes [ Pame, aod add [ Mame: Pramod Sihan . : i : arc)
Karnataka - 573117 Add For Sr. No. 1 & 2 : Katha| Eight Only) As On |Kanakatte Hobli, Arasikere Taluk, Hassan, Karnataka 38 Three Lakh Twenty | each interms H::me ﬁ;?:; ,.l,,rﬁ FmaiE pramodcapadin ?:;ﬁ:;ﬁ;ﬂ Irll_—gi_“.lﬂ.n];rl ,Eh: ﬁﬁc::rglg?teﬁmsih:;uhﬁj ﬂar:]i_t;:;r}nfgllﬂfre;ﬂrsrgﬂn:;uzr%] ;
No 126/33 E Katha No 151600200200420057 11-03-2025 - 573117 and bounded On: East By: Own House,| © Thousand Forty Five | of the Tender B n{";-e ekt Ism - 4%t Frooe. R T S g 1; f ﬁ.l Ty fh' ; b 1 o F'Il i
Soppinahalli D M Kurke Arsikere Tq Hassan Near West By: Road, North By: House belongs to Only) Document), fEGERC TR o S e o b Kexi 2nd 5?"& e m&m ﬁé';n ?'ubf:-m {;1', '”Efrf"—"‘i?':[ - llmlila-.r:::llaana U TR e SRy A tels. e
Bus Stop Arsiekre 573117 Marulappa, South By: House belongs to Rudrappa. Bicdil > Bengauny - S600 MO UESLITPIGN N IIOPETHIES 13 85 TETRION Ve
Loan Proposal of B. S. Mallesha S/O Late Sri, Rs. 51,38,800/- Teeyinoe O0OMTET D S e ATh 513 S
Sattigowda in respect of site and house Property| (Rupees Fifty One Registration number P - Bantalors Kotak Haﬁ?nﬂgn;::: un'.'iﬂ
Loan Alc. No(s). : HLOSHSA000009836 Situated at Bilaguli Village, Ramanathapura Grama (] Lakh Thirty Eight _ | EBLIFALO AP RO 86, 02022/ 1367 -=ang
1. Mr/Mrs. Mallesha S Panchayath, Arakalagud Taluk, Hassan District, § Thousand Eight 02-04-2026 5. | Last date for submission of clarms. | 25th March, 2026
: ) : Rs. 21,47,141/- [Within The jurisdiction of Sub registrer, Arakalagud, ) Hundred Only) from 02.00 P.M. T = :
2. Mr/Mrs. Sushmlth.a.B . (Rupees Twenty |Having a Property ID No 151600300800100043, A t0 04.00 P.M. Meatice Is hereraﬁ-'.gwen that Thynkcwe Brands Private Limited has commenosd voduntary
Add For Sr.No. 1&2: Bilaguli, Ramanathapura, : . o ) tiguidation an 26th February, 2026,
Hassan Karanataka. Near Basaveshwara One Lakh Forty |Khatha No 23, on Site Measuring Eastto West 16.764 o |(with automated _
2 ’ SevenThousand |Meters and North To South 14.0208 MetersTotally| extensions The statctiolders of Thynscue Srands Privete Limited aré horeby chlled upan 1o submita
Temple, Arkalagud, Karnataka - 573133 Add For ; = ; proof of their clalms. on or before 28th March, 2026, to the liquidator at the address
Sr.No. 1 & 2 - Pid No-151600300800100043 One Hundred Forty[Measuring 235.04 sq Meters and Constructed = Rs. 5,13,880/- (Rupees| of 5 minutes A e 07,
- O SR '| One Only) As On’ [Building pilnth are 235.04 Sq Meters the entire| S Five Lakh Thirteen | eachinterms SNRCRNIAG ARRIE L
Katha No- 23  Bilaguli,Ramanathapura (H) o ; The financal creditors shall submit thelr proof of claims by electronlc means anty. All athar
12-09-2024 Property Bounded as follows - East By Property of E Thousand Eight of the Tender P Lo Y-
Arkalgud Tq Hassan Karanataka Near Canara i . 7 : stakeholders may submit the proof of claims in pereon, by post or by electronic means,
Bank Arkalaqud. Karnataka - 573133 Mallegowda S/O Sri Kempegowda, West By :- 15 feet 2 Hundred Eighty Only)| Document),
ank Arkalagud, Rarnataka - Road North By :- Property of Smt Hucchamma W/O o Subrnission of false of miskeading procds of claim shall Stract penaes
Sri Hucchegowda, South By :- House belongs to sri © Pramad Sriharl
Papegowda S/O Boregowda, Liquidator
INSPECTION DATE & TIME : 31.03.2026 BETWEEN 11.00 a. m. to 4.00 p. m. MINIMUM BID INCREMENT AMOUNT : Rs. 10,000/- 1BBY/IPA OOL/IFF-OE2 80 20 21-2022 136 T
LAST DT. OF SUBMISSION OF BID /EMD/REQUEST LETTER FOR PARTICIPATION : 01.04.2026 before 05.00 p. m. e T TERUAENEI
*Together with further interest as applicable in terms of loan agreement with, incidental expenses, costs, charges etc. Incurred up to the date of payment and/ or realisation thereof. il
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IN THE COURT OF 2nd ADDL. DISTRICT
AND SESSIONS JUDGE BANGALORE
RURAL DISTRICT AT BANGALORE
RA NO. 85/2024
BETWEEN: Smt. Lakshmi.Bai...

APPELLANT
AND: Sri Panduranga Rao and others...
RESPONDENTS
SUMMONS/NOTICE ORDER 5 RULE 20
(1) & (1-A)

SUMMONS TO RESPONDENT No. 1 & 7
1. Sri Panduranga Rao, S/o. Late.\enkata
Rao, Subba Rao, aged about 50 years,
Residing in a portion of House Bearing old
No.21, New No.16, 3rd Cross, Nehru Road,
Haleguddahalli, Mysore Road, Bangalore-
560026. 2. Sri.Pundarikaksha Rao, S/o.
Late Srinivasa Rao, aged about 60 years, R/a.
No.94, Ramasandra Village, Kengeri Hobli,
Bangalore South Taluk. 3. Sri. Venkoba Rao,
S/o.Late Srinivasa Rao, aged about 45 years,
R/a. No.94, Ramasandra Village, Kengeri
Hobli, Bangalore South Taluk. 4. Sri. Vittal
Rao, S/o.Late Srinivasa Rao, aged about 60
years, R/a. No.94, Ramasandra Villlage,
Kengeri Hobli, Bangalore South Taluk. 5. Sri.
Hanumantha Rao, 5/0. Late Srinivasa Rao,
aged about 45 years, R/a. No.94,
Ramasandra Village, Kengeri Hobli,
Bangalore South Taluk. 6. Sri. Basaha, S/o.
Abdul Hakim, aged about 35 years, R/a.
No.807, 6th Cross, Mecca Masjid Road,
Gangondanhalli, Banglore-560039. 7. Sri.
B.Manjunatha, 5/0.Bora Raju, aged about 33
years, R/a. No.3, 12th 'D' Cross 1st 'A’ Main
Road, Krish Garden, Vol halli
Village, Kengen ‘Satellite Town Bangalore-
560060.

Whereas, the Appellants has instituted the
above Appeal as against all of you, to set
aside the judgment & Decree passed by
Hon'ble 1st ADDITONAL CIVIL JUDGE
(SENIOR DIVISION) AT BANGALORE in 0.S.
No0.627/2018 You are hereby summoned to
appear in this court in person or by a pleader
on the 01-04-2026 at 11:00 A.M to answer
the same, failing which the suit will be
dispose of exparte,
SCHEDULE PROPERTY

All that piece and parcel of the immovable
property measuring 1 acre 1 guntas in Sy No.
94 of Ramasandra Village, Kengeri Hobli,
Bangalore South Taluk and bounded on: East
by: Venkoba Rao's Land Now Hanumantha
Rao's Land, West by: Rangappa's Land Now
Dabbagullippa's Land, North by:
Puttasavithramma's Land, South by:
Puddalikasha Rao's land Now R.S.Vinay and
R.S. Madhu Kumar's Land.
Given under my hand and the seal of the Court
on this 26-02-2026 at Bangalore.
By order of the Court, Chief Administrative
Officer, District & Sessions Judge Bengaluru
Rural District at Bengaluru.

T.S. VENKATESH, Advocate
$-404, Brigade Plaza, Anand Rao Circle,

Bangalore-560009.
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PUBLIC NOTICE

This is to notify the general public that, my
client Smt. Pushpa. § aged about 64 years,
Wio Late.Srinivas, Riat No.278, Bhavani
Nagar, 5th Cross, BSK 2nd Stage,
Bengaluru-560070, has lost/misplaced the
original sale deed dated:24-12-2010, whnch

[ecmany (Anscsdns) Hodbanivs,

2014 © Remm 30 wR o]

S TWET SURT MUl AdroE0 IS gng,
#mrus sozRny mcod, 2013 0 §oo 130 vomsuo (]
Taiie SOTHMY (ANSocEC) Rokebnivg, 2014 ©
RoBEn 30 O vemReREs (5] © romned (3) Bonelin
SEehog mamhor sor e e g
Sado’, 35 Raccmedid fuled S me 61,
...:i...vzl.usﬁ 13 ma, wdoano S, od,

was purchased by her vide
document No.SRP-1-03080/2010-11, of
Book-l, Stored under CD No.SRPDS8,
dated:27-12-2010 in the office of the Senior
Sub-Registrar, Srirangapattana. The document
pertains to the property bearing No.217 and
217/01, situated at Palahalli Village, E-1
Block, within the limits of Palahalli Panchayath,
Belagola Hobli, Srirangapattana Taluk,
measuring East to West 30 feet and North to
South 40 feet, in all measuring 1200 Sq.feet,
out of total measuring 17136 Sq.feet. My
client lost/ misplaced the said original sale
deed in her house on 22-11-2025. Despite
her best efforts to trace the said document, it
is lost beyond recovery. A Police complaint for
same has been registered through online vide
LostReportNo.2021611/2026 on 22-01-2026.
Any person/s having found the said original
sale deed will be rewarded and is required to
intimale the same to the address below.

G.R. CHANDRASHEKAR, ADVOCATE
#3, 'Sri Sai Sadana', Tth Cross,
Kamakya Theater Road,

BSK 3rd Stage, Bangalore-560 085.
Mob: 98441 02042 | 78929 28637
Place: Bengaluru  Date: 27.02.2026
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PUBLIC NOTICE

Thisisto notify the general public
that our client Residential site
bearing No. 08, BBMP, PID
No. 5437231062 Khata No.
1972/08/448/56/3, Measuring
East to West 30 feet, North to
South 40 feet in all measuring
1200 Sq ft. Land bearing Sy.
No.56/3 Situated atAndhrahalli
Village Yashawanthapur hobli
Bangalore North is being
purchased by my client Smt
Gowramma w/o Late Nagaraj
residing in Bangalore south. If
any personorany others hasany
supporting documents with the
undersigned should contactthe
mentioned advocate on orbefore
7 working days. No claimwill be
entertained beyond the period
of 7 working days.

SMAssociates

Mr. Manjunath
Ph-9901633378

IN THE COURT OF ADDL CITY CIVIL &
SESSIONS JUDGE, AT BANGALORE

P & SC No. 540/2025
BETWEEN: 1. Ms. NEELAMMA CARIAPPA,
W/o. PB. Cariappa, aged about 67 years, 2,
THARIKA CARIAPPA, D/o. Late. PB. Cariapa,
aged about 41 years, 3. KARTHIK
CARIAPPA, S/o. Late. PB. Cariappa, aged
about 37 years, All are Rfat. No. 11/1, Hayes
Road, Richmond Town, Museum Road,
Bangalore-560 025. ... PETITIONER
AND: NIL... RESPONDENT

PUBLIC NOTICE

Whereas the above named has made petition
to this court under Section 372 of Indian
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Succession Act for the grant of S
Certificate in favour of the Petitioners, in
respect of schedule mentioned below. The
below mentioned schedule has held by
hushand of Petitioner No.1 and father of
petitioner No. 2 and 3 who expired on
23/05/2020.
Interested parties are hereby called upon to
appear before this court in person or by
pleader duly instructed on 27/03/2026 at
11:00 A.M. inform to show cause against the
petitioners failing wherein the appearance will
be heard and declared as Ex-parte.
SCHEDULE
Outstanding balance amount of Rs.
16,27,900/- lying in the PPF Account bearing
No, 64120058628 maintained in State Bank of
India, Langford Town Branch, Bangalore in the
name of Late. PB. Cariappa.
Given under my hand & seal of the court, on
this 18/02/2026
By order of the Court, Senior Sheristedar, City
Civil Court, Bengaluru
SMT. UMADEVI, Advocate
No. 2/1, 10th Cross, Anepalya, Adugodi
Bengaluru-560 030
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IN THE COURT OF THE XVIIl ADDL. CITY
CIVIL AND SESSIONS JUDGE AT
BANGALORE (CCH-10)

0.5. No. 4549/2019
BETWEEN: SRI. VINID KUMAR
CHITTARIGEMATH, S/0. LATE SRI. SUBRAYA
SADASHIVA BHAT, AGED ABOUT 60 YEARS,
RESIDING AT NO. 303, SHRINIKET
APARTMENTS, MSR COLLEGE ROAD,
MATHIKERE, BENGALURU-560 054. ...

PLAINTIFF
AND: THE OFFICIAL LIQUIDATOR OF THE
MALLESWARAM TAILORING CO-
OPERATIVE SOCIETY LTD., & OTHER ...
DEFENDANTS
NOTICE TO THE DEFENDANT No.10

10. SRI. SRINIVAS, S/o LAKSHMIPATHI, aged
about 43 years, Residing at No.26/1, 1st Floor,
11th Main, 50ft Road, Near Ayyappa Temple,
Raghavendra Block, Bangalore-560-050
WHEREAS, the above named Plaintiff instituted
a suit against you for the declaration and
possession with interest from the date of the
suit till realization. You are hereby summoned to
appear before the XVIIl Addl. City Civil Court,
Bengaluru (CCH.No.10) on 02/04/2026 at
11:00 A.M. in person or through
advocate/pleader to answer the questions to
the same. Failing which the suit will be heard
and determined as ex-parte.

SCHEDULE PROPERTY
Site No. 36/1 in the layout formed by The
Malleswaram Tailoring Co-Operative Society
Ltd., Laggere, Yeshwanthapura Hobli,
Bangalore North Taluk and Site bearing No.
IGUI situated in the layout formed by Sri

Credit Co-operative Society
Ltd. Bath sites are situated adjacent to one
another, together measuring East to West 52
feet and North to South 25 feet having the
following boundaries: East by: Road, West by:
Site No. 161 in Sri Sathyanarayana Credit Co-
operative Society Ltd. extension, North by:
Remaining portion of the property belonging to
Vendor, South by: Site No. 167,
Given under my hand and seal of the court on
this 24/02/2026
By order of the Court, Senior Sheristedar, City
Civil Court, Bengaluru

SRI. T. SESHAGIRI RAD, Advocate
No.230, Il Main, Il Cross, Mahalakshmi
Layout, Bangalore-560 086.
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FRIDAY, FEBRUARY 27, 2026

NORTHERN RAILWAY
CORRIGENDUM
Ref: -Tender Motice No. B1/2025-2026 Dated-22_01.2024.
Tender Mo, 0T2530235, Due on 27,03 2026,
In ralaranca Loabows landar,
(1) Tender duedate has been extended from dated 19.03.2616 27.03.26.
{21 Tender guantity decrease 168000 nos, 1o 111208 nos,

=% &
{21 EMD have besn updated -
&ll other termsand candifion remain unchangead, (O
The corrigendum has been published on webeile www.ireps.gowv.in. 648/ 2026

SERVING CUSTOMERS WITH A SMILE

Wivial VIRTUAL GLOBAL EDUCATION LIMITED
ifadest il L CIN:LET1200L 1993PLCOS2256
Regd Office i 1008, 11th Floor RG Trade Tower, Netaji Subhash Place,
Pitampura, New Delhi-110034
E-mail ; csvirualeducafion@gmail.com,
Wehsite: www virtuabaducation,co.in Tel: +Ph; M 1-41522143

NOTICE TO SHAREHOLDERS FOR QPENING OF SPECIAL WINDOW FOR

Pursuant to SEBI Circular Mo, SEBVHO/IAM3I1{2)2026-MIRSD-PODVEI7 502026
tated January 30, 2028, shareholders are hereby informed that & special window is
reopened for a period of one (1) year, from Februany 05, 2026 to February 04, 2027, for re-
lodgamentof iransfer request of physical shares.

Thas facility is avaitable for re-lodgemant of transfer deads, which ware lodgad prior toApnl
01, 2019 for Iransfer of physscal shares and were rejactediraturmed due Lo deficiency in the
transfer documenta/processior otherwise. Shares, after re-lodgement requests and
varification, will be transferred only in the name of the fransferee and would not be
iransfarrad in the name of any other person. Such transfer raquests shall be lodgad only in
fhe transfer-cum-demat mode, i.e., the shares will be transferred to dransferes only in
dematenialized form and shall be lock in for @ period of one year from the date of
registration of transfer.

Sharaholders who have missad earlier deading of lanuary 08, 2026 {the cul-off dale for
re-lodgement of fransfer desds) are encouraged 1o take this opportunity by fumishing
necessary documents o our Registrar and Share Transfer Agent, Skyline Financial
Services Private Limided at info@skylinerta.cam; Contact Number; 011-268 12682, D-153
A, Ist Floor, Ok Indusirial Area, Phase — |, New Defi- 110020

For Yirtual Global Education Limited

s0/-

Date: 26" Fabruary, 2026 Prasanna Laxmidhar Mahapatra
Place: Delhi Whale-Time Director

FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insehvency and Bankruptcy Board of India
Waluntary Liguidation Process) Regulations, 2017 )
FOR THE ATTENTION OF THE STAKEHOLDERS OF
THYNKCUE BRANDS PRIVATE LIMITED

. Thynkcue Brands Privake Limisted
27

Merne of Corporste Person

| Dt of mcomoration of corparata
[HErEn

| Suthorty under which comorata
SO B CorpOraiec]’ repdana

| Comporate- idantity Mumbsr of
COMPR NS PErssn

| Address of the ré;g;rsl.?e-:i office
ard principal office (iF sy of
COTpOIEie parscn

[ Licpaciaton cormmencemen, taies
of corporate person

[ Marme folokess, armall aidress,
telephone rumber and the
reisdration number of 1he Bopadanr

| Raglstrar of Companies - Bargaloe
| S SOMMAN 2P 1G154G

| Fiat MoTF2. Kenchenahalk Surya Park View Apt,
feleal Homes:, Halagea, Derabali, Bargakone,
Famataka, India, SE00GE

[ 261 Fetuany, 2096

[ e Priaamod Srifari
Eiral - pemod@capadin
Aokdress: B3 Fioor, Fag Towers, 27300 o,
Banashankan 2nd Stage, Benaslun - S600T0
Teephone - Q8041807277
Registraton number -
BERLPACCP-PO2 286 220 136 7
| 2Bth March, 2006
Motice B Herely given that Thymkcue Brands Private Limibed has commenced walunlary
liginidation on 26th Febndary, 2L
The stakieholdess of Thynkeus Brands Private Limited ans herehy called Ugon 1o submita
|'|rl.'|I'II' of their ¢laims, on o beloee Z2EEh March, 20026, o the !H':|IliIZ|F.|'.I.'Ir a1 1he Bddress
rmentioned againstitem OF
Thetinancial creditors shall submmit thelr proof of claims by electronic means only, All other
stanehdlders My 54 otthe |:-r:-:-'f|:-f claimsin TSI, DY pOS1Or '_'l':'B|EI31.I'E-r-IE MsES M5
Submasson of Talse or misleadimg prools ol cialm shall sliract penaliies
Pramod Srihar
Liguidatar
8B/ IFA-001 F 1B P02 286, 2021 -2 022 A 136 TA
Date: 27 th February, 2026
FPlaqe: Bengrliing

g | Last date for submésslon of daims

'HINDUJA HOUSING FINANCE LIMITED ‘D
Carporate Office: Mo. 167-169, 2nd Floar, Anina Salai, Saidapet, Chennai - HIRDLLLA
GO0015. Tamd Nadu, [noka, and Branch office: at OficaMo-311 £312, HOUSING FINANCE

ard Flear, ITL Towar, Horthax, A M52 Dalki - 110034, Authorized Dificar; ®r, Sunny Malik,

PESERRFT A S PP S S

NOTICE OF SALE THROUGH PRIVATE TREATY

Sale OF Immovahle Assets Charged To HHFL Under The Securitisation And Reconsiruction 04
Financial Assets And Enforcement OF Secerity Interest Act 2002 (SARFAES] ACT).

The undessigned &5 Authkorirad GHicer of HHFE has taken awvar possession of the-schedulad
praperty us’ 1344} of the SARFAESI &t Public at large is informed thatthe secured property as
mganticnad intive Sehedule anas svadiable for sale 1 owgl Prvale Trealy, 35 per the barms apracabla
1 HHFL forthe realisation ofit's deas on "AS IS WHERE IS BASIS" and "AS IS WHATIS BASIS".
Btandard terms & conditions forsale of praperty throagh Private Traaty are asunder: 1. Sale
fhraugh Prvata Traaty will be on “AS 15 WHERE |5 BASIS" and “AS |5 WHAT IS BASIE™. 2.
Thepurchaserwill be required to deposit 25% of the sale consideration on the hext working day
of receipt of HHFLs accoplance of offer lor purchase of properly and the remaining amaunt
within 15 days thereafier. 3, The purchaser has fo deposit 10% of the offered amount zlong
with application which will be adjusted agains 25% ofthe deposit to be made a5 perciause (2)
abowa. 4. Farlure to remif the amount a5 raquirad under clausa (2§ abowva will cause forlaifure of
ampunt afready paid including 10% of the amount paid along with applicatien. 5. In-case of
nan-accepance of offer ol purchase by tha HEFL, the amaunt of 10% pakd algng. with the
application will be refundad without any interest, B. The property is being sobd with all the
extstingand future encumbrances whethes knawn oF unknown 1o HHFL. The Authorized Offlces
{BacEred Craditar shall notba responsille in any way for any third-party claims frights S dees
T, The purchaser showld conduct due diligence on all-aspects related 1o the property (under
sale through private frealyyto his satistaction. The purchaser shall nod-be entitbed 10 makeany
claim against the Authorized Dfficer / Securad Creditor inthis regard 382 |atar date. 8. HHFL
reservas the right to reject any offer of purchase without azsigning any reagon. 9. In case.of
morethan one offer, HHFL will accept thehighest affar 10, The interestad parties may contact
the Authorized Dificer for further detaits 7 clarifications and for submitting their application
11, Tha purchasar has 1o bear all stamp duty, realsteation fee, and other expensas, [axes,
duties in respect of purchase of the property. 12. Sale shall be in accordance with the
provisions ol SARFAES| Acl/ Aules. 13, TheZaie Datewillbe -13-03-2026.
LAN MO.- DL/SDR/SDRASADDODD0S93. Borrower Name- Niroopa Singh
Reserve Price: Rs. 20,50.000/- (Rupees Twenly Lakhis) Fifty Thousand Only)
|Gchedule Description OF The Property (secured Assel): Bullt Up Third Fioor With Rool/terrace]
Righls, Frant Rths, Pyl Flat Mo. 404, Aréa Measuring 60 S4. Yards, Oul 01 Above Said Built Up Properly
Bearing Plof Bo. 105 & 108, Dud Of Khasra Mo 16 & 17, Siluated kn Tha Revanue Estale OF Village
Nawada Majra, Hastsal, Abadi Known As Bbhagwali Garden Exin, E-biock, Uttam Nagar, New Delhi -
110059, Baundaries: East- Dther's Froperty, Wesi - Dther's Unil Norih -othes's Unit road, Soulh- LI
LAN NO.- DL/SDR/SORAADDDMNTSE0. Borrower Name — Praveen Kumar

. Reserve Price: Rs. 13,00.000/- (Rupees Thirleen Lakhis) Dnly)

Schedule Description O The Property (secured Assel): Bulll Up First Floor {back side One Lelt
Hand Sidea) Withoui Rool/'terrace Rights. Area Measuring 50.5 5q. Yards, Le 42 .22 Metlars, Dut
01 Todal Area Measuring 202 3q, Yards, Le 168.88 Sq. Meter, Buill Dn Property Bearing Plol No
44-5, 48, 48-a And 48-b, Owt OF Khasra Ho 40713, Situated In The Revenue Estate DI Village
Razapir Bhurd, Delhi Stale Delki Colony Known A5 Delence Enclave Parl- 1, Gali No— B, Mokan
Gardan, Uttam Magar, Mow Delhi - 110059, Bowndaries: Easl — Dther's Propecty {vacan! Plet],
Wast—Back Rhs Flat/ Dther Propoerty, Morth -frent Khs Flat / Road 20 Ft.. South - Gali 8 H
| Place: Oedhl Date ; 270 2026 s/~ Amheorized Ofticer- HANDUJA ROUSING FINANCE LIMITED

EE SWASTH HEALTHCARE LIMITED
CIM: LB300DL1985PLC021397
Regd. Office: B2, Aggarwal Cyber Plaza-1, Metaji Subhash Place, Pitampura,
MWew Delhi-110034, Tel: 011-45142960
Website: werw.be-swasth.in; Email-ID; cs@be-swasth.com

NOTICE TO SHAREHOLDERS FOR OPENING OF SPECIAL WINDOW FOR
RE-LODGEMENT OF TRANSFER REQUEST OF PHYSICAL SHARES

Pursuant to- SEBI Circuler Mo, SEBVHOISMINYZ12026-MIRSD-PODNETEN 026 daled
January 30, 2026 shareholders are hereby Informed 1hat 2 special windew = eopened fora
peniad of one (1) wear, rom February {6 2028 fo February (4, 2027 for re-lodgement of iransler
regquest of physical shares

This lacility is availabla lor resodpermant of iransfer deads, which were lodgad prior 1 Apal 01,
2079 for ransfer of physical shares and were rejectedireturned due to deficiency & the fransfer
docementaprocession olherssse. Shares, after redodpement reguasts and serficaton, wil be
transfarred ocnly i tha name of the ransferee and would not b= fransferad o the name of any
other parsan. Such ransfer naquests shall be lodged ondy in the Fansfer-cum-genat mode, Le.,
the shares will be ransferred {o ransferee only in dematarizksed form and shall be lock m fora
period of one year from the date of registration of fransfer

Sharehalders who have miszed eadier deadline of January 06 2026 (the cut-off date for re-
Ipdgemend of transfer deeds) are encoursged fo {zke this cpporundy by furnishing nacassany
documents 1o cur Registrar and Share Transfer Agent, Baelal Finandal & Comgubar Sarvices
Private Limited &t beelalda@gmail com ; Contact Number §11-25361.281-283; Address: Besle!
House, 3rd Floor, 95, Madangir, Behind L32, Mew Dalhi-110062,

For Be-3wasth Healthcare Limited

Seli-
Date :26" February, 2026 Renu
Place : Mew Delhi Company Secretary

Hinduja Housing Finance Limited

Corporate Odfice: Mo. 167-169, 2nd Floor, Anna Salai, Saidapel, Chemnai -

GO0015, Tamil Mady, Imdka, and Branch office: First Floos, Om Palace

Cinema, 547, Bhagwan Nagar, Delhi Aoad, Hapar — 245107, Uttar Pradesh. Aothorized Oficear:
ALM - Hasmuddin Raza - BAGEE0E202 | RRM - Harieh Yaday - 7060411785 | CLM - Ravl-0590046581 |
CRM - Lalit Panwar - $537000044; Emall; ravilumar vz hindujahousingfinance. com

HOTICE OF SALE THROUGH PRIVATE TREATY
Sale M Immovable Asseis Charged To HHFL Under The Securitization And Reconstruction Of
Financial Assets And Enforcement OF Security Interest Act 2002 (Sarfaesi Act).

The undersigned a5 Authonred Oficer of HHFL has taken over possession of the schedwled
prapesty us/ 13(4) of the SARFAES] Aot Public atlarge 15 informed that ihe secured proper by a5
imantipnadinthe Schedule are available for sale throwgh Private Treaty, as perihe ferms agreaabis
1o MHFL for the realization of IFs dues on "AS ISWHERE IS BASIS" and "AS |5 WHAT ISBASIE".
i5tandard terme & conditions 1or sale of property through Private Trealy are 2 under: 1. Saka

through Private Traaty will beon "AS 15 WHERE 15 BASIS® and "AS 15 WHAT IS BASIS". 2. The!

ipurchasar will be reguirsd 10 depasit 26% ol the sale considaration on He next working day ol

receiptof HHFL's acceptance of offer far purchase of property and tha ramaining am ount within|
15 days thesealtor: 3. The purchaser has 1o deposil 10% of 1he allered amoun? along with

iapplication which will be adjusted against 25% of he deposit to be made as per clause{2)

tabova 4. Faflure Do remitthe emount 35 requiad under lawss (25 abose will causs tarfadura af )

famoanialready paidinchoding 16% of the amoent paid along with application. §.0n case of non-
faccaptance of offarof purchasaby the HHFL, the amaunt of 10% patd along wilth (he application
iwill e refunded without any interest. 6. The property is being sakd with all the existing and
futiere ancembrances whethers knowne or unknaan te HHFL. The Authorized Officar £ Secarad
Creditor shali not'be rezponsiofs in any way for any third-party claims / rights / dues. 7. The
purchaser shoukd conduct due diliganca an all aspacis related 1o the proparty (undar sala
ithroughprivate treaty | fo his satsfactan The purchases shall mot ke entitied ta make cELRRE ]

tagainst the Authorized Dficer) Sacured Craditorin thisragard at alalar daie -8, HHFL resarves:

the right to reject any offerof purchase without assigning any reason. 9. In case of more than

wone affer, HHFL will accept tha highast offer. 10, The interestad parties may contact thes

|Authorized Officer for further detalks | clarlficanens and dor submiting their application. 11,
i The purghaser as 0 bear al stamp duty, registration fze, and othar expenses, faxes, dufies in
respect of purchaze of the property. 12. Salé shall b inaccordance with the provisions of
{GARFAES] Acl) Rules 13, The sale date will ba 19,03, 2026,

FORM NO.14
[See Regulation 33(2)]
By Regd. A/D, Dasti failing which by Publication

OFFICE OF THE RECOVERY OFFICER -I/ll

DEBTS RECOVERY TRIBUNAL DELHI(DRT 1)
4th Floor, Jeevan Tara Building, Parliament Street, New Delhi-110001
DEMAND NOTICE
NOTICE UNDER SECTIONS 25 TO 28 OF THE RECOVERY OF DEBTS &

BANKRUPTCY ACT, 1993 AND RULE 2 OF SECOND SCHEDULE TO THE
INCOME TAX ACT, 1961.

RC/381/2025 22-12-2025

PUNJAB AND SIND BANK Versus SMIRITI MAHARISHI SARIN AND ORS.
To,
(CD1) SMIRITIMAHARISHISARIN D/O ASHOK MAHARISHI,
C-105,SUVIHAR SEC-43, GALLERIA, DLF-IV, GURAGON, HARYANA- 122009
(CD2) ARVIND RAJKAUSHIK, 24-C, YUSUF SARAINEW DELHI-110059
(CD3) M/S RUDRA BUILDWELL CONSTRUCTIONS PRIVATE LIMITED THROUGH
ITS DIRECTORS- MRS MANJU RANI, 309. PADMA TOWER- II, RAJENDRA
PLACE NEW DELHI , Also At: CS-01. FOURTH FLOOR. ANSAL PLAZA,
VAISHALI GHAZIABAD, UTTAR PRADESH-201010
This is to notify that as per the Recovery Certificate issued in pursuance of orders passed by
the Presiding Officer, DEBTS RECOVERY TRIBUNAL DELHI(DRT 1)in TA/2602/2022 an amount
of Rs 5618344.18 along with pendentellite and future interest @ 9.35% Compound Interest
Monthly w.e.f. 22/02/2021 till realization and costs of Rs 39000 ( Rupees Thirty Nine Thousands
Only) has become due against you (Jointly and severally/Fully/Limited).
2. You are hereby directed to pay the above sum within 15 days of the receipts of the notice,
failing which the recovery shall be made in accordance with the Recovery of Debts Due to Banks
and Financial Institutions Act, 1993 and Rules there under.
3. You are hereby ordered to declare on an affidavit the particulars of yours assets on or before
the next date of hearing.
4. You are hereby ordered to appear before the undersigned on 10/03/2026 at 10:30 a.m.
for further proceedings.
5. Inaddition to the sum aforesaid, you will also be liable to pay:
(a) Such interests as is payable for the period commencing immediately after this notice of the
certificate / execution proceedings.
(b) All costs, charges and expenses incurred in respect of the service of this notice and warrants
and other processes and all other proceedings taken for recovering the amount due.
Given under my hand and the seal of the Tribunal, on this date: 22/12/2025.
NIRANJAN SHARMA
- Recovery Officer-lI
. DEBTS RECOVERY TRIBUNAL DELHI (DRT 1)

-

Borrower delails: Mr. Pramod Kumar; LAN NO. GH/HPRHAPU/ADDDDOO3E2
 Schedule Descriplion 0 The Properly ( Secured Asset): All That Parl And Parcel
0f Residential House Plot Na,, Hawing Ad Measuring 02 Area 100,725 Sg,
| Yards Le., 84,25 Sq. Mirs, Part 0 Khasra No, 1760/ 1M1 & 1761/ 1, 176171 0
|Village Hapur, Situaled Al Mohalla Taga Sarai, Pargana, Tehsil & Distl, Hapur,
| Uttar Pradesh, Bounded As Below; 1, East: Plol Of 0thers, 2. West ; Read 18
| Feel Wide, 3. North : Plot Mo 3, 4. South: Plot 01 Renu Ranl

b iy e e N e s s o e

Reserve Price:
Az. 13,00,000/-
[Rupees Thirleen
Lakhis) Only}

Piace: HAFUR [Date - 27.02.2026 §d/- Authorised Oflicer- HINDUJA HOUSING FINARGE LIMITED

CAPITAL [ Registered Office- Indian Rayon Compound, Veraval, Gujarat - 362266
Branch Office- No N/17, 1St Floor, Vijaya Building Barakhamba Road,
New Delhi - 110001

APPENDIX IV
[See Rule 8 (1) of the Security Interest (Enforcement) Rules, 2002]

Possession Notice (for Inmovable Property)
Whereas, the undersigned being the authorized officer of Aditya Birla Housing
Finance Limited under the Securitization and Reconstruction of Financial Assets and
Enforcement of Security Interest Act, 2002 (54 of 2002) and in exercise of powers con-
ferred under Section 13(12) read with Rule 3 of the Security Interest (Enforcement)
Rules, 2002 had issued a demand notice dated 16-12-2025 calling upon the borrow-
ers RAJEEV JINDAL KAVITA JINDAL & M/S ARYA MUKUND ENTERPRISES men-
tioned in the notice being of Rs. 46,96,848.00/- (Rupees Forty Six Lakh Ninety Six
Thousand Eight Hundred Forty Eight Only) within 60 days from the date of receipt of
the said notice.
The borrowers having failed to repay the amount, notice is hereby given to the borrow-
ers and to the public in general that the undersigned has taken Possession of the prop-
erty described herein below in exercise of the powers conferred on him/her under
Section 13(4) of the said Act. read with Rule 8 of the Security Interest (Enforcement)
Rules, 2002 on this 25th day of February of the year, 2026.
The borrowers in particular and the public in general is hereby cautioned not to deal with
the property and any dealings with the property will be subject to the charge of the
Aditya Birla Housing Finance Limited for an amount of Rs. 46,96,848.00/- (Rupees
Forty Six Lakh Ninety Six Thousand Eight Hundred Forty Eight Only) and interest
thereon. Borrowers attention is invited to the provisions of Sub-section 8 of Section 13
of the Act., in respect of time available, to redeem the secured assets.

DESCRIPTION OF THE IMMOVABLE PROPERTY
All That Piece And Parcel Of Residential Flat No.-G-4, Ground Floor Without Roof Area
Measuring 111.48 Sq. Mtrs Covered Area 1200 Sq. Ft. Situated At Plot No. K.F-42, In
Residential Colony Kavi Nagar Ghaziabad Tehsil And Distt Ghaziabad, Uttar
Pradesh,201002 And Bounded As: East: Property No. 51/Property No. 41 West: Flat
No. G-3/Property No. 43 North: 60'wide Road South: Flat No. G-1/Other Property.

TR ADITYA BIRLA HOUSING FINANCE LIMITED
b4

Date: 25.02.2026 Authorised Officer

WWW.FINANCIALEXPRESS.COM

FINANCIAL EXPRESS

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
RADHEY SHYAM TANDON MANUFACTURING PVT. LTD.,

DELHI { UNDER CIRF)
Under Regulation 3641 ) of the Insalvency and Bankruptcy Board of India
| Insalvency Resalution Process far Carporate Persans) Regudations, 20018)

PARTICULARS
1, | Mamaof the corporate deftor
ang with PAMNSCIN S, Limited
(CIN U711 4D 1997 PTCOERITE)
CPANAMCREATOQ
G188, RST BRUISE GROUND FLOOR MAWAE
ROAD SADRE THAMA ROAD DELHI - 110008
R
| Immiovable properties iocated &t GUrugam
amd Bawal, Haryana
| The machinesy is in sshage congition and
currently no machineny s installed for
| production

2. | Address of the 'egjs'.-:lrefl affica

‘3, |URL of Websita
o [5'-&:‘.3“5 ||f ||I==;r:-=: wWhere rragonly
of fiwad assets are locatad
o, f |-I.I$[él|il':'_.;:| r.&-p?.-:ll-.' al ||'|-_’:||-|
products)’ services

| Cruantity and value of main
producls services sold in s
financial yaar

&l

2008 arwards, howeser, total reserus Tro
operations stood at s 138 cfares as per
Priw'eSinnal siatemedd of Priofla Liass Tor (e
perod ending at 30.09.2019.
sore pmploved by the Corpieate Deidor as
on date '
rEeCivEsriuea, com

7. | Number of emplovees, warkmen

8, | Further details inch e laest
avaitable financial statements
(with schedules) of two wears,

=ta of creditons, relavant dates
for subseguent events of tha
eTHOREE Are BwAlkaie gl

9. | Eligin@ty for reschution applicants
uredes Becdion 25020 [hh ol e
Code s svailable at:

| The alfigibility criteria s mantioned in detaied
ireitation Tor Exprassion of Interest and can
b sought by ermail from rp@ecovisrkea.com

0, | | t'l!'-l'. :,:..:1'._1_: T rr.:l_:-:-;is:-'i -;.:-‘.' -e".;x}ili_.ﬂ.:::_::i:_:-r. T AOEI09E
of Entarest

11| El.;ltl,' -;.-!' :'5','|_'||_: l'_:-f..::-"l'_ll.-iF.'\-:_:-"'{I Iig'.'q::! TATO3RDRE
prospactve resalution applicants

12 |Last éblo for submissionof. | 22032026

aidectons to provisional list
13, Process & madl id w0 submit EQI
Notes:
The Resolution Professsonal / Committeg of Creditors shall have the discretionto changa
tha critaria forthe EOlatany point of time,
The Ressobiebion Professional / Carmmidtes of Creckibars resares ths right tocancel £ modify /
185ue frash EGI or extend timetine, withoul Bsigning any neason aind without any lrability,
wialSoEVEL
Ay axtension [m timelines ¢ modification in the content of this advertisement will ot
recessanly be corrsd out theough another advertisament, but miay have to be updated
regarding clarifications, modifications, amandments of ectensions ele, by corresponding
with the B2 aniy through emall prostded ekewhers in the adverisemsant,
Estimated date of closure of Corporate Insohvency Resoluticn Prooess perod s
0505.2028, The aforesald timeline shall be subject to exiension,  anmy sought ‘and

P eGovisrta oom

graprtist By the Adgadicating Authoriby wador sectich 12 of tha Code 5d/-
Date: 26.02.2026 Sanjeev Bindal
Place: New Dalhi Resolution Professional

1881/ |PA-00 2 FP- MO0 34 8 200 T- 2018, 10995
M - 136, LGF, Panchshest Park, Mew Delhd - 110017
For Radhey Sham Tandon Manufacturing Pvt. Lid. (Under CIRP)

Radhey Sham Tandon Manufacturing Private |

The company s not Inoparation since January, |

Mahindra FINANCE

with future interest thereon within 60 days from the date of notice.

Registered Office:: at Gateway Building, Appolle Bunder, Mumbai- 400 001,
Corporate Office: al B Wing, 3rd Floor, Agastya Corporate Park, Piramal Amdi Building, Sunder Baug Lana,
Karmani Jusschion, Kurla West Mumbai- 400 070,

DEMAND NOTICE UNDER SECTION 13 (2) OF SARFAESI Act, 2002

Wharaas you the below mentioned Borrower's, Co-Bomowear's, Guaranlor's and Morigagors have availad loans from Mahindra and Mahindra Financial Services Ltd by morigaging
your mavable proparties. Cansaguent o defaull committed by you-all, your loan account has been ciassified as Non-performing Asset, whareas Mahindra and Mahindra Financial
Services Ltd being 2 secured creditor under the &ct, and in exercize of the powers confierred under zection 1342} of te said Act read with rule 2-of Secirity Interest (Enforcement)
Rules 2002, issued Demand nofice cafing upon the Borrowes's/Co-Bomower's/Guarantor's/iMorigagors as mentioned in column Mo, 1 fo repay the amount mentioned in the notices

Name of Borrower/ Loan A it Mo Dtails of the Security Date of NPA | Amount Due
LS & Loan Amount to be enforcad &Demand | in Rs....-
Guarantor/Mortgagor Notice date As on
1. Shubh Sanction Letter bearing |Morigaged Movable Property details: First and exclusive charge on the plant and| Date of NPA: | Rs.23,25,808/-
Enterprises RofNo : machinenyies, machinenies spares, fools and accessones, elecmcal installations and) 08.02 2026 (Rupees
{Borrower) (i1 9375568 Dated: 30.03.2023 |fixtures located at Shubh Enterprises. Twanly-Three
Prop - Mr. Tarun | (il) 9375568 Dated: 13012023 f5: Ng Machine Model and Make Quantity Supplier | Demand ;—MIEI_T""E;;J;\]
fumar Sharma - (if) 8375566 Dated: 27.12. 2021 =351 2eTiC INJECTION MOULDING MACHINE | 01  |HAITIAN HUAYUAN || Notice Date: [e L esn
2. Mrs. Nisha Loan No. (Contract No. 1600/5400C MACHINERY INDI 18:02 2026 | Eight Hundre
Sharma (i) IMACHTLZ3357716 s 190 il and Elght
‘CaBortcwes | (i} IMAGHTL 23342551 000202218016090872 PRIVATE LIMITED Only)
Lah simoir I} Rs. SERVO INJECTION MOULDING MACHINE TECHNOLOGY February 2026
2176505/ 3 [“COSMOS™ CNC VERTICAL MACHINING i} COSMOS IMPEX
{Rupees Twenty-One Lakh CENTER - MODEL: CVM -800 WITH MITSUBHI (INDIA) PYT. LTD
SI]'."Enl'y-EiI Thousand Fiva ME0 CHNC CONTROLLER, WITHOUT ATC AND
Hundred and Five Cnly) OTHER MACHINE FEATURE AS PER YOUR
(i} R.20,99,235/- (Rupees ORDER MACHINE SR. NO -08 1970
Twenly Lakh Mingty-Nine 4 |[STMECOE0DISTM BERAND CNC 01 |5 &TMACHINERY
Thousand Two Hundred and VERTICAL MANCHIING CENTER MODEL PYTLTD
Thirty-Frve Only) ECOB00 WITH STANDARD ACCESSORIES
(1K) Rs.13,41,284 |- (Rupees |5 TENE WIRECUT EDM MACHINE 3240 HSAT PROA| 01 | RATNAPARKHI
Tl a3 R e MODEL EZEECUT 3240 HSAT PRO (SR. NO. ELECTRONICS
Thnus.a_nl:l.T-.-.-u Hundred and (1365} WITH ALL STANDARD ACCESSORIES INDUSTRIES PWT LTD.
Eighty-Faur Only) TOTAL BT |
Motice is therefore given to the Borrowe! Co-Borrower Guaranior & Mortgagor 85 mentianed in Colurmn No 1, calling upon them to make payment of the aggrégate armount a5 shown
In cofumn No.5, against all the respactve Borrowen' Co-Borrower within 60 days of Publication of this naotica a8 the said amounl is found payabla n ralation to the respactve ioan
account 35 on the date shown in Cobemn Mo 5. [tis made clear that if the aggregate amount together with fuiure interest and other amounts whichmay become payable bl the date of
payment, is not paid, Mahindra and Mahindra Financial Services Ltd shall be constrained to take appropriate action for enforcement of secunty interest upon properties as
described in Column No.3, Please note that this publication is made withoul prefudics to such righls and rermedies as dre avadable to Mahindra and Mahindra Financial Services
Ltd against the Borrower's!/ Co-Borrower's Guarantor's! Morgagors of the said financials under the faw, you are further requestad to note thal as per secton 13(13) of the sald act
you are restrained! prohibited from disposing of or dealing with the above security or transfeming by way of sale, [#ase or otherwise of the 2acured asset without prior consent of
setured Creditor. The Borrower s allention isinvited to prowisions of sub-setiion {5 of section 13 of theiAct, in resped of ime avaiable, o nedesm the secured assets,

Data: 27.02.2026
Place: Harayana

Sdi- Authorizad Officer
Mzhindra and Mahindra Financial Services Lid,

SITAARA HOUSING FINANCE LTD

Place: NEW DELHI Aditya Birla Housing Finance Limited
[Formerly known as Sewa Grih Rin Lid}
Corprarats pifice Address: 15t Floor, 296/C-12, 0id Ma, C-12. Plot Ho,

13-8, Guru Manak Pura, Laxmi Nagar, Defhi - 110092- Delhi - India

Under Seciion 1302) ol ibe Securitizalion And Aecorstruction of Financial Assels And
Enfarcement 0 Securily Iﬂien:m et 2002 rﬁal with HIlEI‘ 3 {1) of the Secirity Inferesi

Enforcement) Rules, 2002,
Tha undersigned is ha Authemzed ORicer of Siaara Hoosing Firanca Lid under Secumizalion
And Reconsbruclion O Fnancial Assels And Enforgement: of Secarily Interast A, 2002 {the
taid Act), In exgrcise af pawens conferred under Seclion 13(12) of the s&d Acl read with ﬁ:ulu
3 of Me Sacurty Inerest (Enfarcesnant) Rulss, 2002, the Aulhorized OMfices has issued Demard
Motices under section 1302y af e said Bl caling upa e lallowing Barrdaens) (e “sad
Borroaden]s] "), 10 repdy 1he armownts merdicoed in e respective Dermand Nolice(s) issued to ham
st e also gl Delow 1 carmeclicn willy abiwe, Notice k5 henahie gluen, ance agdan, 10 the sau
gormowens) fe pay o Sitaara Howsing Finapoe Lid, within G0 days troon the pudlication of this
:I'-IIII1|I.‘.E'. the srdunts Indicated hesesn below, 1%§|E':|'IE" with further inferest ag detated B the S5
fernand Nobiceds) from the date(s) memtloned betow U0 the date of payment and'or reaizalion,
I;]il'r'-?IDIE urer the toan agreenent read with ather cocurmems aemgs, -any, exscused by the sad
dorowent 2], A SEELlrﬂiﬁ'r-'ﬁi'ljuE-' repayment of the [oan, the Following assets fave been A
10 SEWAGRIH RIN LIMITED Dy the sai Borrower(s) respaciively

B, Lagn Accownt Mo, / Name af Barrower |/

Mo, Guaranior Drate and Amoant of Demand Nollce
1 (Loan Accownt Mo, HARAOOO00S501 23491 16.02. 2026
1. Mrs, Budesh, Daoghtear of Shri Puran _H.Eigiﬂgﬁ-ﬂﬁ']ﬁkl;ﬂ!-EFﬂ_ur'__

2. 5hri Lakhan, Son of Shri Puran Chand

Lakh Nimety-Nine Thousand Fifty-Six
3. Shri Puran, Som of Shri Mohan Lal ! g

and Twenly-5ix Paise only) As on
11.02.2026

Description of Morigaged Property: Flot Mo, 20, near Palika Vihar Mahave Colony, Tehsil &
District Hisar, Haryana-125001, Area of the morgeged plot iz 50 sq. yards. Bowndaries: East-
Otfher property (30 it wal), West- Plat Ra. 39 (30 10 wall), North- Other propecly (35 1 wall),
Soath- Commin tane {15 1 wall)

g FORM NO.14

[See Regulation 33(2)]
OFFICE OF THE RECOVERY OFFICER - Il
Hoa. DEBTS RECOVERY TRIBUNAL DELHI {DRT 2)
dth Floor, Jeevan Tara Bullding, Parliament Street, New Delhi-110001
DEMAND NOTICE

NMOTICE UNDER SECTIONS 25 TO 28 OF THE RECOVERY OF DEBTS &
BANKRUPTCY ACT, 1993 AND RULE 2 OF SECOND SCHEDULE TO THE INCOME
TAXACT, 1961,

RCI557/2022 13.02.2026
STATE BANK OF INDIA
Versus
SHRI SANDEEP YADAV
Ta

(GD 1) M/S ZENICA CARS INDIA PVT LTD, ORCHID CENTRE SECTOR 53 GOLF
COURSE ROAD, GURGADN, HARYANA- ALSD AT: CAPITOL POINT BABA
KHARAG SINGH MARG COMNALIGHT PLACE

This is 0 nolify that a5 per the Recovery Certificate issued in pursuance of orders
passed by the Presiding Officer, DEBTS RECOVERY TRIBUNAL DELHI (DRT2) in
OAJ3TE2016 an smount of Rs. 202850334 (Rupees Twenty Lakhs Twenty Eight
Thousands Five Hundred three And Piase Thirty Four Only} along with pandentesita
and future interas! @ 9% Simple Interest Yearly w.e.f, 09.06.2016 till reafzation and costs
of Rs 44000/ (Rupees Forty Four Thousands Only) has becoms dus agans! you
[ Jointy and severallyFully/Limited).

2, You are hereby directed fo pay the sbove sum within 15 days of the receipts of the
notica, failing which the necovery shall be made in accordance with the Recovery of Debis
Dwe to Banks and Financial Instifubonz Act, 1993 and Rules there under.

3. You are hereby ordered 10 dectare on anafidavit the parliculars of yours:assets on or
before the next dale of haanng,

4, You are hereby ordered to appear before the undersigned on 29.04.2026 at 10:30 a.m.
for further proceadings.

5. Imaddition to the sum atoresaid, you will &lsobe liable to pay:

(@) Such interests as is payable for the period commancing immediataly after this notice of
Ine certficate / execution proceedings

(b) Al costs, charges and expenses incurred in respect of the service of s nobiee and
warranls and alher processes and all other proceadings taken for recovenng the amaunt
due

Givenunder my hand and b seal of the Tribunal, on this date: 13.02.2026

Sd/-
Recovery Officer
DEBTS RECOVERY TRIBUNAL DELHIDRT 2)

2 |Loan Account Mo.: LAP100005998 Th.02 2026

1. Mrs, Saro] Devl, W/o Shei Batwan Singh

2. Shri Balwan Singh, S0 Shrl Karan Singh S, 10 AREEY - IFNEES FORE Ly

Mine Thousand Five Hundred Sixty-
Two and Twenty-Saven Paise only) Az

on 1102 2026

Descriplion of Morigaged Properly: Land admeasunng 3 Manda co. 100 5o, Yards femiing part of
Abustakil Mo. B & 9. vanous Killa rumbers, situated at Fiwra, Tehsil & District Rewarl, Haryana.
Area ol r'm:lrlntllI ged property is 100 5q. yards. Boundaries: East- Property of B3l Yaday, Wesl-
Pazsage, Morth- Property of Baj Yadav. Sauth- Pazsage

3 |Loan Accownt Mo.: HICPOOOOOS00T20T

1. Mrs. Nazish Haghmi, Wio Shri Zahir Hashmi
2. 5hin Lahid Hashmi, EJ;n ahri Ashiag Hashmi
3. Shri Farooq Hashmi, 8o Shri Zahis Hashmi . X
A. Shri Shahrukh Hashmi, 5/o Shri Zahir Hashmi Tw:nlqﬂli:m a:;q?ﬁ “ﬂ!g’ﬂﬁ“ i
5. Shrt Salman Khan, 50 Shel Ahsan Al

SRR . (.- [
Rs. 8,18,121.77/- (Rupees Nine Lakh
Eighteen Thouzand Dne Hundred

Descriplion of Mortgaged Property: Private Piot Moo 43, fmm Noo 89-4 and 25-3, Village
Bhensiya, Tehsil & Digirict Moradabad, Hiar Pradesh. Area of mortgagad property is 70,26 &g
migtres, Boondaries: East- Plod Mo, 42 (Shei Zaki), Whasl- Private Plat Mo, 44, Noril- Rica amd
athir plids, Soull- 10 faal 1dd

d 31T HERTSS

Bank of Maharashtra
Y vt ol JEIY

o uila ow da

Dehradun Zonal Office,
1072, Ashirwad Tower, 2nd Floor, Bullupur Road,
_Sunder Vihar, Chakrata Road, Dehradun-248001

Head Office : Lokmangal, 1501, Shivajinagar, Pune-5

Appendix-IV-A [See provisio to rule 8(6)]
Sale notice for sale of immovable properties

E-Auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security
Interest Act, 2002 read with proviso to Rule 8 (6) of the Security Interest (Enforcement) Rules, 2002 Notice is hereby given to the public in general and
in particular to the Borrower (s) and Guarantor (s) that the below described immovable property mortgaged/charged to the Secured Creditor, the
Possession of which has been taken by the Authorised Officer of Bank of Maharashtra Secured Creditor, will be sold on "As is where is", "As is
whatis", and "Whatever there is" for recovery of below mentioned amount plus interest till the date of realization and costs, charges and expenses
due to the Bank of Maharashtra Secured Creditor from below mentioned borrowers & Guarantor details are hereunder:

Sl. Name of the

INo. Borrower/Guarantor Amount Due

Rs. 10,11,249/-
+ plus interest
thereon at
contractual rate in
the account w.e.f.
25.11.2024 along
with penal
interest @2% and
other charges/
expenses in the
account

1.| Borrower: 1 M/s Makhan’s Retail
Through Proprietor Mrs. Garima

Sharma, R/0-1:947/791 N,
Chaklan, Jwalapur, Haridwar-
249407, Rl/o- 2: Firehadiyan,
Jwalapur, Haridwar — 249407,
Guarantor : Mr. Ashutosh
Sharma, R/o- Firehadiyan,

Jwalapur, Haridwar—249407

2, Borrower : 1. Mr. Vinod Kapoor Rs.
Slo Jagdeesh Kumar, 2. Mrs. 40,94,871.00
Janvi Kapoor, Both Address: + interest,

expenses, and
other charges w.e.f.
28.11.2023.

Subhash Nagar, Sitapur Mazara,
Jwalapur, Distt. Haridwar,
Uttarakhand-249407.

Sqg. Mtr. Situated at Mohall Chaklan, Jwalapur, Pargana Jwalapur,
Tehsil and Distt. Haridwar in the name of Mr. Ashutosh Sharma S/o |
Late Mr. Satyanarayan Sharma as per gift Deed Registered vide
Wahi No. 1, Zild 5,400 pages 163 to 190 at sl. No. 2875 registered
before Sub Registrar |, Haridwar on 16.06.2020, Bounded as :
East: House of Gopal Pradhan and Shashikant Vashisht, West:
House of Satish Sharma and Chandrashekhar, North: House of
Gopal Pradhan and Shri Verma etc. South: 8 ft. wide Rasta. (No
Known Encumbrances)

Property at Part of Khasra No. 1736, situated at Subhash Nagar,
Jwalapur, Tehsil and District Haridwar, Uttarakhand, Bounded as: -
North- 20 Ft. wide Road, East- Other’s property, West- Plot of Ajay
Kumar, South- Other’s property. -
(No Known Encumbrances) '

Short description of Reserve Price

the immovable property EMD Amt.

Bid Increase Amt.

with known encumbrances

Possession Type
HARIDWAR BRANCH

Equitable Mortgage of Residential Plot Khata No. 947/791 N |
Comprised in Khasra No. 3309 Admeasuring 2590 Sq. ft. i.e. 240.70 |

Rs. 43,49,000/-

Rs. 4,34,900/-

Rs. 10,000/-

Symbolic

Rs. 46,77,300/-

Rs. 4,67,730/-

Rs. 10,000/-

Symbolic

4 |Loan Accownt Mo, HAGPODDODS0043TY 16.02. 2006

1. Mrs, Guddi, W's Shri Daryav Singh

2. Shri Daryav Singh, &/0 Shri Ram Kfiladi
3. 5hri Kripal Singh, 5o Shei Daryav Singh,
4. Shri Akash, 5/o Shri Daryay Singh

5. Shri Kumar Pal, 5/o Shri Bamno

Rs. 4,88,965 83" (Rupees Four Lakh
Eighty-Eight Thousand Nine Hupdred
Sixty-Five and Eighty-Threa Paiza
anly) As on 11.02.2026

Deseripthon of Martgaped Praperly: Roshan vinar Colesy, Mouza Lohwan, Baidey Foad, Lawmi
Magar, Tehsdl Mahavan, Districl Mathura, Uitar Pradesh. The area of the mortgaged property
phot 15 169,91 square meters. Boundarles: East - Land of ViEndra, West - Land of Karan Singh,
Marth - 15 feat road, South - Field of Yadtam,

§ |Lean Accownt Mo.: LAP200000772 16.02.202% _
1. Mrs. Jyoti Fandey, W/'o Shri Kuideep Panday | ge. ".15.32I?-?3."' {Ruspees Four Lakh
2. Shni H.ull:l'ﬂﬂﬂ‘ Fﬁ'llﬂ'l', E_-'D shri Aniruddh Sialeen "Musanﬂ Three Hundred

Prazad Pandey Twealy-Seven and Seventy-Three

Palzse only) As on 11.02. 2026
Description of Morigaged Property; Housa Ma. 13424, Bikver City, Pavi Sadikpur, Loni [ehat,
Ghaziabad, UMtar Pradesh. The ama of the mortgaged properly plol is 450 square feal,
Bowmdaries: Easl — Progerly af amathier ocaner, Wesl — Progiecly of - amather owner, Herth —
Properly ol anathir owngrn, Soukh — 25 [l wids road

6 [Loan Account Ho. HARROOBOUS014738 16.02.2025
1. Mrs. Irfana, Wio Shri Mohammad Irfan 31TETD 14 T
2. Shri Yaseen, 5/ Shri Mahammad irtan, RE- 1S AT LA {Rueos T

4. Shri Faiz Ali, 5/ Mrs. Irfana Hundrad Seventy and Fauriean Paise

only} Az on 11.02. 2026

Description of Morigaged Property: Galz No. 323, Tila Colony, Javantipur, Tehsil and District
Moradabad, Uttar Pradesh. The area of ihe marigaged propesty pillut Is 30,41 square melers,
Boundaries: East- b feet wide road, West - Arzi Mohammad Agd, Marth = Arzl of anather person,
South — Arzi of Mohammad Rais eio.

i the said Borrowers shal Ball io make payment to Sitasra Hoesing Finance Lid a5 aforesals, Sitasra
Houzimg Financa Lid shall procoad agains] B shove socurid assels urder Sectian T3(4) of the At
&nd the applicabi Rules, entirely at the risks of the sald Borowers as-to1he cosis and CoNSRGUBRCES:
The s3il Borrowars: ase prohibitéd ender tha Azl froen Eransferring fhe afpresaid assets, whether by
Wway od sale; ease or otherwise without the prios wition consenl of Staara Heusing Finance Lid. Any
pErson wha confravemes or abets confravention of 1he provisions of the sakd Act or Rues made thers
untcter, shall b Eabla far impriscnment andiar penally 25 provided undar the: Be1.

Place: Haryana & Delhl, Dale: 26.02.2026  Authorized Dilicer, Sitaara Housing Finance Lid

epaper.ﬁnan{:iaiexpress.ann.. .

3 Borrower : M/s New Bhagwati
"|Jewellers Prop. Mr. Sandeep
Kumar S/o Sh. Rajendra Prasad,
Add. Shop No. 39/32, 3 Civil Lines,
Opp. Telephone Exchange,
Roorkee, District Haridwar,
Uttarakhand. Guarantor: Mr.
Rajendra Prasad S/o Mr. Ram
Prasad, Add.- 597/1 A, New
Adarsh Nagar, Roorkee, District
Haridwar, Uttarakhand- 247667 .

Rs. 20,84,575.90
+ interest thereon
at contractual rate
in the account w.e.f.
19.03.2024 along
with penal interest
@2% and other
charges/expenses
in the account

Commercial Shop Bearing Nagar Nigam House Tax no. 39/32, 3
Civil Lines Roorkee, Pargana and Tehsil Roorkee, District
Haridwar. (No Known Encumbrances)

Date and Time of e-Auction: Sr. No. 1 to 2 - 17.03.2026 & Sr. No. 3 - 30.03.2026 From 01:00 P.M. TO 05 :00 P.M.

Rs. 13,51,000/-

Rs. 1,35,100/-

Rs. 10,000/-

Symbolic

with auto extension for 10 min. in case bid is placed within 5 min.

Date & Time of Inspection of Property: Sr. No. 1 to 2 - 09.03.2026 to 13.03.2026 & Sr. No. 3- 23.03.2026 to 27.03.2026 time
11.00 a.m. to 05.00 p.m.

Last Date & Time for Submission of Bid application/KYC documents/EMD etc. Sr. No.1to 2 -17.03.206 &
Sr. No. 3 - 30.03.2026 up to 05:00PM

For detailed terms and conditions of the sale, please refer to the link provided in Bank of Maharashtra Secured Creditor's website
le "https://www.bankofmaharashtra.bank.in/properties_for_sale

For any assistance, Contact Person: Ashutosh Tripathi Authorised Officer, Dehradun Zone, Mob.: 75882 93544
For Registration, Login, Bidding, Bidding Rules visit https://baanknet.com
STATUTORY 15/30 DAYS SALE NOTICE FOR SUBSEQUENT SALE UNDER RULE 8(6) AS PER AMENDED SARFAESI ACT 2002

The borrower/guarantor are hereby notified to pay the sum as mentioned above along with upto dated interest and ancillary expenses before
the date of auction, failing which the property will be auctioned/sold and balance dues if any will be recovered with interest and cost

Date: 26.02.2026

Authorised Officer, Bank of Maharashtra

New Delhi
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o
e SHORT TERM TENDER
{Through e-tendering Only)

R3] Short-term tender is invited from Coaching Institutions to
“|provide class room coaching for JEE and NEET
“|examinations to Backward Classes Students deputed by the

:"j—- Backward Classes Welfare Depariment, Government of|
| Karnataka.

ho For details, please visit website https:/ikppp.karnataka.

=

PD: 27-02-2026 Z: A
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F|Fercurement for (01 week) of Subject matter are invited from nleresled bidders for

e parcurement porial hitp:ispRR
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THE TIMES OF INDIA, CHHATRAPATI SAMBHAIINAGAR =

FRIDAY, FEBRUARY 27, 2026

#, 35/202
©Open BIDS for ENIB No. 15202528 Dispelch 384401 dated 1902 2026)

oriine tender submite upls 16.03.2025 upto 05.00 PM and Online tarder Open o
=}17.03.2026 31 01:00 FAL Omar paRicuarS or datalks ol

of e sl r3jsihan. Eproc Tander D &= per givan|
Jbciow,

01| DLE2526WLORS00

»'\ Maharashtra Airport Development Company Ltd.
CIN: U45203MH20025GC136979
Central Facility Bldg, 1st Floor, MIHAN SEZ, Khapri (Rly.).
Magpur-441108
TENDER NOTICE
Tender notice for Appointment of trader for trading of
Power through Power Exchange(s) for the FY 2026-27
for MIHAN SEZ area Nagpur.
The detailed advertisement can be downloaded from the website
http:/imahatender.gov.in on 27,02,2026 from 15:00 Hrs

ElEed
ferm e /¥ 2521168 Ame aftn, W)

E (,-r_h.a_gpgg. Punjab State Power Corporation Limited

7| Tender Enquiry No. - 140/CCMC-291/2026-27

9 hﬂnajispmc punjab.govin

(Regd. Office : PSEB Head Office, The Mall, Patiala-147001)

Vice Chairman and Managing Director
IDBI Bank Ltd.. Regional Office :

[@ LLRLETWGEUTY arkan vard, Konagur - 416112, Maharashir.

CIN LES190MH2004G01148838  Wabsile: http:/iwww.idblbank.in

Off-site ATM Premises Required at Rankala, Kolhapur
?anicdwresmaoqureoﬂ-w ATMPremises arwnd 1UUSq Fis. o |5C|Sq‘Fls

Cerporate Identity Ne. | 13,

Wabsito : wew.pspcl.in
(Office of AddL Suparintending Enginesr/CCMC, GHTP, Lehra Mohabat
{Mablle Mo, 95461-17662, E-mall : xen-ceme-lshra@pspk.in)

Dated 25.02 2026

e-Tender

-/ Additional Superintending Enginaer, Calony Civil Mtc, Cell, GHTP,

LahraMahabat invies o tender for Annual Maintenance of Railway Track

(Stage | & 1) at GHT, Lehra Mohabat. For detalled NIT and tender|
fions, ploase refarto hifps: punjab.govin from 281022025

from 03:00 PM onwards.

Note : Comigendum and addendum, i any. will be published online &t

TP 2526, [FRIPS. 10701 202025 258845

E| I’"I’ FL.- 8 Punjab State Power Corporation Limited

B |, GATP, invites E-Tander for tho work of -

= OUTPUT VOLTAGE:- 15VIDI+15V DC

—| | Sahib. Dist: Tam Tesan, Punjeb as per details given in e tender

“|niote :

Reg. Office : ESE Hond Offics. Tho ail Pulsia-t47001
T A0 0APEL0 05 OEITIET Welbalos

04 OMoa: Piot . 18, Falgan Cleny, Sandas Pual Head, Secunceranee 40003,
fargar, ncln GiN ¢ 010900 TPLC 84T
Ay o oy L o ey e e et i3, GATPLY
. mubmiliery af Punjab mted, FEPC

1 | Tender Enquiry No. 126/GATP/EMDN200 18008 dated 26/02/2026
rrneum-nmma\vﬁwwmuumlecEmazm
INPUTVOLTAGE RANGE-85 TO 315V DC

DC/DC CONVERTER MODULE (AGU7, AFG10j, BHEL EDN CODE
ENB0S0127604, SUITABLE FOR AVR/ECPIAVT PANEL, Make- BHEL
at GATP at 2X270 MW Guru Amardas Thermal Plant (GATP). Goindwal
cations.
For._datalley NIT & ISni7_spsciieations.
7:00 Hes.

pluRes reler Lo

Comgangum and eddendum, ff any, wil ba punnsm oaling at
itpe-fieprac. pungab.govin

YA VIDYUT UTP!\DAN NIGAM LTD.

E-TENDER NOTICE : 2[)245 {RVU2526GLOBO2404]

E-Tenders are imvited for Supply of Conveyor Rollers for Canveyor

! RAJJ\STHAN RA|

system in CHP gma al KSTPS, Kota Tender delails are susilable on
htep://eproc.rajasthan.gov.in (for e-tenden)
th infrvunt & jasth

e Sarrwad 1C/25/31221 AVUINPR-4155

CENTRAL RAILWAY

Pune Division

TENDER Nu PNGnmm\Jﬁog.’EYEATﬁndup
12026 Dated:17/0212026
Tha . Divisional Enmn!amal Managar, Caniral Raiway, Pune on behalf of
ient of Incia imvites tancer from individual inferested parties fulfiling
conditions as prescribed far sslection of Station Ticket Booking Agents
(STBAs) on commission basis Le. for issuing of unreserved rail
tichets through compulerized unreserved lieketing system for & period
of three years at tha following 23- 'NSG-6' catagory stations. 1, 'NSG-6"

Chief Brgireer (KSTPS)

-KOLHAPUR, the main road My
adequate pawer supply and parking facility in wwmwl commanzial :unrwdwal
aneas. Intarested parties m\m suitable pramises may spw 1o Reglonal Hm
IDBI Bank, Regional Kolhapur, M-5, Shri Shahu Markety Yard,

Kolhapur - 416005, Meharashira widin 10 days [uﬂudng the date of

Walha, 2 . 3.Nandre, 4
5.Alandi, 6 Shindwana, 7.Ambie,3. Rajowadi, 8 Daunaj, 10.Salpa, 11,Palsi
12 Shirwade, 13 Puntamisa, 14, Jejun, (2 shifts) 1st shift 00:00 1o 08:00 Hrs
2Znd Shift 16:001024:00Hrs. 15.Rahur, 16Kashll,1 7 . Belvand|
‘mRnn}mganansﬂ 19.Samia, 20.Akolner, 21 Vilad, 22 varaon, 23 Chitall,

advertisement ). Pmmakwnyawpmmwhforumﬁs Ul
be accepted. The applicaton should be made as per the “instructions 1
Guidolings for submiting the offer”. Esialn ageris ofring premisas smmn

. 2.Gast of Tendar form:- (Non-refundabls):
T lid The. g only) in the form of maney receipt, 3 Tender
Schedule: Las! date for sale ol tender form: 23.03.2028 uplo 17

submit thair
pald

the
Troem our wibsite hup Niwww.idbi.bank.in under Notices-Tandars of collactad fram

hrs.
nderform. 24.03,2026 upto 12:00 hes. Opening of lander:
24.03.2026 8t 12:30 hrs. Validity of the offer: 50 days. 4 Prescribed tender
form wil lxaﬂiahla far sala on payment nfnrssrmed m in the office of

any of our beanches. the ight to reject any or
without assigning any reason thereot.

HKolhapu 2026 S M, Pune Zonal Office, Pune, IDBI Bank Ltd.

PUBLIC ANNOUNCEMENT

| Managor, Ce all worki
{eecluding Saturday. Sundayseanml hnl»daysjup\n 17100 hrs 425,09, 2088
& alsa at Stalion Master's office of respective stalions. 5. Tender document is
govin. &
submit their tander form akong with an Eamest Money of Rs.2000)- 7. Tender
should be dropped in the box kept at Office of Sr.Déwisional Commarcial
Manager, 1st floor, New DRM Office, RBM Road, Mext to Grand Sheraton
Holel, Pune-411001 on the dale & lime as menfioned above. For any

GENTRAL RED CROSS BLOOD CENTRE, Cuttack

MNOTICE INVITING TENDER FOR SUPPLY OF MACHINERY
Bid Reference No.BC/QUMI004/2023/726 Date: 23.02.2026
Sealed tenders are invited from eligible bidders for supply of
the machines such as Cryofuge, Laminar Air Flow, -40°C Deep
Freezer and AutoClave, The bid document is available in the
office of the Director, Central Red Cross Blood Centre, Near
BOSE, Cuttack-7 on payment of Rs. 5,000/- payable in shape
of cash or Demand Draft drawn on any nationalised bank in
favour of “Central Red Cross Blood Bank, Cuttack”, payable at
Cuttack (non-refundabla). The details of the bid is ‘available in
the wabsite www.crchbloodcentrectc.org

di-
Director, CRCBC-Cuttack

" site vog Ager g BRUReE AR
onec| Ol and Natural Gas Corporation Ltd.

ONGC is digitizing its existing Onshore and Offshors Supgested Vendor
List {SVL).

ALlfrehly ioiaed 5 oniors e el e e o e CUGE
Vandor
raspactive msmplmmnmnego

+ No additional PQD documents are required for already enlisted itams.

=

-

]

) under their | =

+ Wendors must update contact details and submit the prescribed | -

unieriaking (separate undertaking for each item), duly signed by the
autharized signatory.

+ For new Item enlisiment, the regular POD precass will pply.

Repistration must be completed within three (03) months from the date

of this natification,

020-26105132.

(Reguation 14 of the insolvency and Bankrugtcy Beard of indla
(Viluntar Process) Regulations, 2017)

ry Liguitation
FOR THE ATTENTION OF THE STAKEHOLDERS OF
DS PRIVATE LIMITED

AKAT
Traveling with dangerous and

et of Corporsies Pesson

the Suggested Vendor List (SYL}.

it of incomorstion of copeamin
perscn

GATP 180E: DPRIPY, | 10750 32025-00/8040

BACKWARD CLASSES WELFARE DEPARTMENT
No. 16-D, 3rd Floor, D. Devaraj Urs Bhavan, Millers Tank
Bed Area, Vasanthanagar, Bengaluru - 560 052.

Ph.: B050770004, Emall: bewd, com

person s rooporsted ugisiened

BRANCH - MANWAT
* Mantr Complex’, Maln Road Manwat Tal Manwat Dist. Parthani-431505
VEHICLE E-AUCTION NOTICE

Whereas, Wemzs mumpelumumn Presiding Difices Angiswar on 1 211272028,

2| usingss any af the sssais over wiich securlly intisest in cressd and Jor o ESesls gt

No: BCWDIT-1/JNICR-1/2025-26 Date:25.02,.2026|

govin
KPPP Helplina No. +91-9240214000/ +91-9240214001
-|Last date for submission of tenders: 06.03.2026 upto

Corporate kentty Nurmbes of SSRGS =
= BORNBD PErE0N " Ntice & hierety gen ta the public in general and In particular to ma BEUFM‘EI (5. and Guarantor |5} that Bank has repassessed seized the Hypothecated Motor Veicle
5 s o e g ffes P i T2, o Sy o v i e by e parties ano wehice willbe sk o “Asswhere s', “As swhatis',
‘nd privcipal offica [ aryh of oo Homws, Halagve, Doraial, Bangelors, and "Whateverthere s nnswsfnrwmwn duesin below mnmnnen u('oumﬂs The detalls of Borrower/s/Guar; =nlnrfsf\t*n(\enma\Duesmc;mume,n AUCtion date & z
e Hamatsi, ne, 5500681 Tene EMO and Bid Inrease Amountare mentioned belm -
b el e ] stf| name 6 address Tatal Dues venicle Male 6 Model Date at€- Auction | LBESEVERIEE | pppor, | Status of
kLo Lot} of Bamower/s In Aupees as RT0 Regd No, Time of € Auction | 2 Eamest Mong Possessian
7| o, oldiess, e e, | lrne: e e ] o /s/ n 2 A Seposit jEMD) | "epection el IR
elephons rumber and e Emei - prer n . uarantar on 31012026 e nreae ] 138 6 Time. =
epration e o the by | Ak £ Foos R Towers, 23+ Crem, wEndTime | 3 BldIncrease {Physical]
Eanasharkan 2na St - _
. 016077 1 |Mr.Sandip Rs.5,23230,00 m:EE Tvpe - L;‘]“ﬁ 20/03/2026 | Rs.275000(- | 13/03/2026 | Physical
i mmbor- + Unapplied interest e betwean
= U O 3P0 72T Habra imsanvied | odel - ALTRZ XM 15RI0 BSE woanoto | s 27500/ ]g‘;‘;n";"m
3, | Lo s o swbrmiemion of dams. | 26 Mach, 2000 Mantri Gad|, Manuat, TarEsT gsg gg&e 2 ;4;1202\;:'4;?04 18:00:00 0000 e
s & erezy ven T Tynkeus s e LI o commenced vounary :a%ha Manwat Dist | gener Charges [hﬁine i exJImrIEe:‘Iﬂv i
arthan, # f 3 e
fhe siakenalders tpsubmitn Maharashira 431505 Mhassis Mo - MATEIZM3MELIES Minutes on every
pruof of their claims, an ar befare o Mnr\:n 2028, o the Hqukdator a the acress Fuel - Diese increase
rentaned againat tom 07, Calour - Arcaie G bid after 180000
i iz Far detailed tems and concations of sak, please sefer/visit Lo The welskite link huegs: /fbaankner.com and Nrtps:/ fwww bankofbaroda bankin/e-auttionhtm rospective
o oneiies, d biders may contact o Mabile Mo 9405334024
b ramod Srihart Date: 27/02/2026 AUTHORISED OFFICER
Licuidator Place: Manwat BANK OF BARODA

(0|/194-004/19 P 02306/ 20212002/ 13674
bt 27th Febrary, 2026
waces Bengalua

| @ 1081 5]

IDBI Bank Ltd. - Retail Recavery Dopartment - . N, Rsad Branch, Bodake
Plaza, Shap No.6 to B, Dwarka Circle, Nashik-Pune Road, Mashik - 422011

POSSESSION NOTICE
-8 (1]]

DEBTS RECOVERY TRIBUNAL AURANGABAD
Giourd Flooi, Seavan Suman LIG Bulding, Piot Ho. 3, N-5, CIDGD, Aueangaoas - 431003
Case o, - 0454972025 Exh. He.AD

Summans undar sub-saction () of secton 19 of the Act, rad wih sutnuda (28

of rufe 5 of the dent Racovery Tribunal (Frocedure) Rules, 1993,
Canara Bank Versyg  Ahary Traders
T,
1) trary Tratars
Prag. M Surash Actidas Lande, HAL 41471, Dtaans Vast, Pattan e, Snivgacn,

3.00p.m. Sdl- ‘Whereas: [Rul
janed bai Sf DB Bark L Under fFinancial Assats and
lT!ﬂg!f '"‘”glng oy ! Enfarcamernt of 52002, and i of powar ] o ot the Security
eputy Director(T) Intorest [Enforcament] Rulaszmz 0 in

Backward Classes Welfare Department receint
OIPRICPIAIS332/2105-26 Bangalore, “The barrowwers having faed to repoy the mount. notice is harshy given ta the borrwers and the gublic in general that tha
unﬂnmmndlms taken Dml !fﬂ\l tollowing Dlwm descrbod nnmm below in axpreise of pawer: :nanrmi on him
Torm Mot T5ea Rogufafion-T3 [T} &

hemamagat Mihansara SUMMONS

umlrmlinn |§ N} n\ \II! N:I (DA} Filed againat you for covery of debls of . 2882500/

{appeatiralery wih pegies o éoeumnts el innsed)

] I acoordinG with su-Sagton [4) of siction 19 of the Act You, th difidarts
(et a5 under

0 mswc-_mmn:-nvnmmmmcmmmnnmnm«mcu vyt or shaud

(] than pregertes

sppbeantuncar il msor 3 ot coalgplcatin:

) YoU 3% IESTEINed IO dBaing Wil o d5paing of S2GU7ES AS5Ets 0r 5uch DT A53ers 67
srugerties dsclasad under serial mamber 34 ol the criginal agplicaian, pendiog hearing aed
cisposil ol hoapplcarion for arachmen of propartes

4 You shal nat iranster iy way of sels, leasa or piverise, excagi in the orcinary course of his

er 34 ol without the

i .wmllnllnr um.n#
)

umar

aib
‘account mantaned win e bank or financal insstubons holding securty infersst over such
sis

Yo are alsa draciec 1o ks the wilten stalermert weh & copy there of rrishad o he
applcant and tn appear Beiom Registrar on 03/03(2026 at 10:30 AM tsilng weics the
appication sha b heard and decided n you abaence.

e of the Decer Authorisnd  isgun Summons
en undar my Rand and I

= s of s Trbuna en hig
oJ date ; 177122028

Ragistrar,
Debiis fecavery Tribunel, Aumngabad,

PUBLIC NOTICE
MNotice 5 herehy given to the
public &t large on behall of my
cherf Suleman Saleem Shaikh
trat the ongiral sale deed bearing
No. 10902012 on 08052012
have heen lost by my cient whis
travelling during the in Gangakhed
o Parbhani on 15012028 at
about 10: 00 to 11: 00 A.M. and
said missing comglaint given in
the police station Gangakhed
with its beanng Mo 2802025 on

Ry BANGALORE WATER SUPPLY
AND SEWERAGE BOARD

Office
5th Floor, Caw
WPV ACE(W

ef Engincer (Used Water Projects)

BWSSB invites Tenders in Two Stage Tender System from
eligible tenderers for the work of Shifting of UGD Pipeline
{1600mm Dia Sewer Line) for Construction of approach

The Imnmrms in particutar and the public in gensral is hereby cautioned nat to deal with the praperties and any dealing with the
T X . 4 !

Descriptions.of the immovable properties

il i Dver Gapnan Mahara| M Bead,
I hnﬂnﬁ v
e

| Whereas; The undersigned being the Chief Manager & Authorised Officer of

-] Assels and Enforcement of Securly Inferest Act, 2002 and in exercise of
ofthe

| Bank of india, GOTKHINDI Branch for an amount Rs. 7,59,848.49 +
=} contractual dues upto the date of notice u/s 13|2) with further Interest

| Nature of Security : Registered Mortgage of Land & Building : All lhe part
and parcel of land/ land and building silualed over Plot No. 328, GF No. 3136

Sdi-
Place : ISLAMPUR, Chief Manager & 4
| Date_: 21.02.2026 Authorised Officer
Oem 2 3 5 6 7

lyayuha Bullbng Kachen Road,
\:um ur, Tal. Waw
ngll, -

e 415409,
T I 02342 222624, 222358, Emsi‘

Bank of India
Relationship feyond banking

ted 25/02/2026, therefore public
at large warned not to deal with
the document any person having
possession of the krowledge of the
said document are below address. If
rio information is received within 07
days fromihe date of pubiication my
ciart will procaad o take nesessary
action a5 par law:

road at LC 148 & 152 (Hebbal & Lottegollahalli).

Amount Put to Tender: Rs.308.60 Lakhs, EMD: Rs.d.63 Lakhs
Last date and time for Receipt of tenders is on 06.03.2026 upto
17:00 hours. The Technical bids will be opened on 07.03.2026 at
17:30 hours. The details regarding the tender and participation in
the e-procurement portal process can be obtained by logging on
10 https:kppp.karnataka.gov.in, For further details contact
the undersigned office during working hours.
DIPRIGR/SEIN/CCLIZ025-26

Thiough

Adv. Vijay Haribhau Kale
{Mandzkhalikar} Rfo Indira Gandh
Nagar. Opp. Sumantai Gavhane
Hign Seheol Parbhani

INVITATION FORTIJN'DER (2nd Call) {only thraugh KPP Portal) | -

Chief Engineer (0P} |-

Nene o Barowes, Date of Date ol Details of mortgaged asset
gmuaton b seoscy STt Amosat of Dest (AL) | o it | Prssession A e paagtion
Shri Rajan Arun Tajane b | As.43,47,381/- 1B.08.2025 | 24,02.2026 Immavabiz Property Situatad at Flat
Smit. Swani Rajan Tajan (Rs. Forty Theeo Lokh No. 06, 2nd Floor Shree Niwas
Flat M. 06, 2nd Fiaor, Forty Sawant Thousand artment, Behind Gurs Govind
Shree Niwas Apartment, Theon Hundred Eighty One Sing Collage, Indira Nagas, Wadala,
Behind Gury Gavind Sing crly) 25 on 2202-2026 Nas| State-Maharashtra-
Caollags, Ind\u Nugar plus further interest, 422009,
\Wadata, N expenses snd oiher
Stale: Msmwe-nz:uua i

S
: 26.02.2026 Authorisod Officar

Pines “Matbin 102 Hank Lid, Nashic

PUBLIC NOTICE PUBLIC NOTICE

- ) Lisinformed to lhe Public at large that, Ihe property siluated and lying

within the local imits of Kolhapur Municipal Corporation, Kehapur,
Taluka - Karveer, having S No. 714 and 718, Award, Shri Chhatrapat
Rajaram Timber Market, Plol No. 14, KoMhapur, Raving lolal area
‘admeasuring 189438 sq. mirs., and bounded on, East — Road, West—
Piot No. 13, South — Road, North — Road, the said proparty was awned
by Shri. Abail Ramjl Patel, and afler his death, his legal heirs namely,

et a0
iy clioat NDFC Bank Lid.
s o A1, oy Mg o Seve

Inan acceint lm 654917130 agairet

mm ¢ ey g Fs o 2 sy | Kesarben Abaj Patal, Shantiall At Patel, Diip Abaji Patel, Govind Absil
eiied o Fathass futchn e sovnap| | Patel fthe said property.
r',':‘.‘;,“'wi ?,..":‘."'hm"“ e Further Kasarban Abaji Patal, Shaniilal Abajl Patel Smt. Laxmi Darmi
o marsager it sy clest and who are || Batal, wife of deceased Damji Abajl Patel, Tulasaben Govind Patal
i e v | | Rajesh Gowind patel, Rita Govind Patel, and Shallesh Gavind Patel,
122000 dud DET00S s o | | decaased legal heirs of Gavind Absji Patel and Narmada Dillp Patsl,
I e syttt masage s e | | docuased legal heir of Diip Abaji Patel have morigaged the said property,

e ! | |fortne lnan of WS Greentex Racyciing Pt Lid., wi State Bank of incia,

Shivaji Udyamnagar SME Branch, Kolhaprr, by deposiing laminated title
doed registered at Serdal NO. 788976 dated 11.04.1578 and avalled
business loan. The said laminated sala deed, B tha one and only original
tile document and ather than this, there is no original sala deed in

KOLHAPUR ZONE:

1518,C, JAYDHAVAL BUILDING,
3% FLOQR, LAXMIPUR,

P.B. 5, KOLHAPUR - 416002,

APPENDIXAV [ Seerule-B(1)]

POSSESSION NOTICE
{ For Immovable Property )

Sk ot maa BOI }%

elaiasshis beraot basking

Whereas, The undarsgnsd baing the Authodsed Officer of the Bank of India wnder fhe SecurSsation and
Sacurity InterestAct, 2002 and in exercise of pawers confermed under
Section 13(12)m:|wnn rule 3of the Security Rules, 2002 s & various dabes
o the respective bomowersunder Section 13(12) afthesaid Act, caling upon he barrawer menticned here shown below.

Fallure to register within the stpuiated period wil result In removal from | =

D

R R T

19

51 Hame of B ] Derund 113 ]

%] Cobomowor® Guaranor | Wb Outstanding Amountin Rs. Possession

1.| Mr. Nitin Vasant Kamble 12th Rs. 12,10,031.00 st
and Decembar| | Rupees Twelve Lakh Ten Theusand Thirty One February,
Mirs, Tejaswini Nitin Kamble 2025 Rupees )+ mmm@ﬁafgﬁzs’ other charges. 2026

Particular of Secursd Assets : Equitabla Mortgage of Land and Bullding situated C.S. Ne. 240/5/2/A/108, Plot
No. 24+108 { Cld 8. No. 543i5 ), "Shubham Shrushil", Flat No. 212, First Floor, Mear Khilare Mangal Karyalay,
Shamraanagar, Sangll, Tal. Maaj, Disl. Sangh - 416416, Admeasuring area 34.913 Sq Mirs. Bounded: East:
Flat No. 211, West: Flat No. 201; South: Road and side margin; North: Commaon Passage; Above: Flat No. 312;
Below: Flatho. 112,

Clore. Hemwhs
e - 2602 zm
o

undersigned. witnin 15 (Fiteen) days from the date of this Notice. Failing
which, the claim or claims, if any, of such person or persons will be

ARPENDIX IV [ See Rule - B(1)]

POSSESSION NOTICE

{ for immovable Praperty )

={ the Bank of India under the Securtzation and Reconstruclion of Financial

considered to have been walved andior abandcned Thereafter no any
rightis or claimis of

R existence for the said property. 2.| Mr. Pravinkumar Shrikant 12th Rs. 19,09,238.70 st
i Dxmerrs b et he ke It anybody having any right, claim in respect of the above mentioned Nikam and Deosmber, { Rupees Ninetean Lakh Nine Thousand February,
properly by way of Agreement, Exchange, gift, morigage, charge, Mrs. Tanvi Fravinkumar Nikam| 2025 Twa Hundred Thirly Eighl & Paise Saventy caly ) 2026 i
v . fien, lease, otherwise, or by any + uncharged interest + ather chzrges from 30.04.2025
means, or original above mentioned sale deed, thay are requested 1o =
”m‘uww e} ;;;-n-;f-;mmm el |inform the same in wriling, along with supportive 1o the Particular “C.8.Na.270, ‘Sangil, Tal. Miral, Dist. Sangii- 416416. Admeasuring

area 92.93 Sq Mtrs. Bounded: North: City Survey No. 27112, South: Remaining partion of C.5. No. 270 cwned
by Wajid Apradh, Samina Vajid Aprath and Subhash Shaha; East: Remaining portion of C.5. Mo, 270 owned by
Sajid Apradh and Badrunisa Apradh; West: Road

12

banding on my client. Honuelms Pubs Notice Dala 26.02.2026.
Adv. Savani Sudhir Kulkarni
Office Unit No. 603, 6th floor Krystal Square, Nr. Khanvilkar Petrol Pump,
Nagala Park, Kolhapur. Ph. 8822875382

aaager (Amrangs
uﬁuumm

.| Mr. Vilas Hindurao Kambala, OBth Rs. 42,58,320.00 21st
Mr. Vinay Vi mhle Decambar|  ( Rupeas Forty Twa Lakhs Filly Eight Thousand | Fobruary,
and 2025 Threa Hundrad Twerdy only ) prem

Mirs. Anuradha Vilas Kambale *+ uncharged interest + alher charges from 10.04.2025

Partlnular of Secured Assets : Land and Building siusted at New S. No. 15/28/1 { Oid S. No, 171281 |, Low

powers confemed under Section 13(12) read I

Enforcement) Rules, 2002, issued a demand nefice dated 01.12. zuzs mnﬂg
upon fhe barrowers Mr. Dinkar Jagannath Maske, Mrs. Rekha
inkar Maske & Mr. Shubham Dinkar Maske, to repay the
amecunt menfioned in the nofice being Rs. 7,59,848.40 ( Rupees Seven
| Lakhs Fifty Nine Thousand Eight Hundred Forty Eight and Forty Nino
| Paisa only ) + contractual dues upto the data of nolice ws 13(2) with further

recaipt
The Borrowers haulngia\leﬂompayna amount, natica s hereby glven ta the
rs, Guarantor hes taken

possession of the Properiies described herein balow in exercisa of powers,
- confemed on him under sub-section {4) of section 13 of the Act read with rule 8
Jof the Security Interest Enforcement Rules, 2002 on this the 21st day of
February year 2026.

| The borrowers, Guarantor in particular and the public in general is
-} hereby cautioned not to deal with the Property and any dealings with the
Proparty in the name of Mr. Dinkar Jagannath Maske, Mrs. Rekha Dinkar
-| Maske & Mr. Shubham Dinkar Maske will be subject to the charge of the

-] thereon. The bomower's attention is invited o provisions maumnon (B) of
section 13 of the Act, in respect of time available, to redesm the

-] assels,
D

of the |

Property

having Total Plot area admeasuring 139.53.75 Sq.Mirs. siuated &t Bavachi
-} village having Tal. Wabwa, Dist. Sangli. Bounded by on the East: Rusd
South: Panand Road, West: Property of Mr. Kol; North: Property of Vi:
Kamble.

KARNATAKA lHDUSTRlAtngREAE PE\E.O'PMENT BOARD
overnment of Kamataka Undertakin
No.2, 21 and 2/3, Kalidasa Marg, 1st Main Roadg, Gandhinagar
Bengaluru - 560 009. Phone No. 080-22265383, website: www.kiadb.in

No. IADB/ENGG/ETND-EP-89/3763/2025-26 Date: 25.02.2026
SHORT TERM NOTICE INVITING TENDER
{Through GOK Karnataka Public Procurement Portal Only)

Item rate Tender under two cover bid system is invited as per the Karnataka
Transparency in Public Procurement Act 1999 and Rules 2000 through
electronic procurement from eligible Civil Contractors who have got
adequate financial resources, suitable construction equipments, technical

man power & sufficient past experience for the work mentioned below:

Name of the Work : Re-construction & Strengthening of 24m, 18m, 12m, 9m
wide Roads, construction of RCC Side Drain, RCC Cross Drainage, HDPE
Water Supply Line at Jigani Industrial Area 1st & 2nd Phase, Bengaluru South
District.

The lastdate and time of receipt of tenderis : 16.03.2026 upto 04:00 pm.
Applicants May Download Bidding Documents from the Karnataka Public
Procurement Porlal https://kppp.karnataka.gov.in.

Sdi-

Group Plot MNe. 14 2, Near Tanubal Dagadu Khade Englsh Schoal, Sanglikar Mala, Miraj, Tal. Mirzj, Dist.
Sangh -416410, Admeasuring Total area of 130,00 SqMtrs., Total Built up area as per Plan | Basement +
Ground Floor o Fourth Floor ] 333.41 Sg Mtrs, Bounded -
Plnt No. 1 - East - 100 fi. Road; West - Pmpenynf[m income group Plot No. 2; North - Praperty of middie
No. 1; South-Propes No. 13,
Plot No. 2 - East-Propety Piot No. | West- Proparty PiotNo. 3; Narth - Mhada Property; South- Road

10

P

4. Mr. Yogesh Balasaheb Mulik O6th Rs. 48,53,596.21 st
and Decarmber| _{ Rupses Forty Eiht Lakn Fify Theee Thousand | February,
Mr. Balasaheb Bapusaheb 2025 Five Hundred Minaty Six & Paise Twanty One caly | 2028
Mulik + unehaned inferest + alher chares from 26.04.2025)

Particular of Secured Assets : Equitable Morigage of Land and Building siuated at 5. No. 72232184 { old S. No.
127+232 ), Piot No. B4, Near Bypass Road, Sangli, Tal, Miraj, Dist. Sangll. Admeasuring area 268.00 SqMirs,
Bounded of 8. No. 721232184 ( Old S. No. 127+232 ) : East- Piot No. 85; West - Plot No. 83; Nerth - Plot No. 65;
South-Intemal Road.

with further

on the aforesaid amount and incidental expenses, costs, charges, efc. ncurmed | o be incurmed 1l (he date of payment within 60

days fram the dale of the said notice.

That &l the Bamowers and athers mentioned herein above having faled to repay the amaunt, notice is hereby given t the

borrovers and others mentioned herein m I particudar and to the pubilc in general that the undersigned has taken
bave (n exsreiss of enhim undar Secticn 13(4) of the said

i

e of the Bank of India,
sum of abave, togathar with further
the aforesaid ameunt and incidental sephossr, Coss, Charges s meriioned atave. The bormawer's atenlion is inled o

. ; S ) Sdl-

Lhig? Enginser:t, KIADE L] | [sgbi Authorized Officer, Bank of India
e e e R e e e
g 12 13 6 17 18 20 21 22 23 24 25 26 27 28 209 30 31 32

That al ﬂ';ewaersand ulrlers lrnznwrled herein abiove in particular & the public in general are hereby cautioned, not to deal | =
id ubjectio

For the Banks Joan to the Bomowers and the Morgsgers, as lhe casa may ba 1o repay the snount menfioned in their ssid | =
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